BEFORE THE NATIONAL GREEN TRIBUNAL (SZ) CHENNAI
MEMORANDUM OF APPEAL
(Under 16(a) r/w 18(1) of the National Green Tribunal Act, 2010)

Appeal No. 36 of 2022

. Disha-A-Life School,
Represented by its Correspondent
. Dr. D.Muthukumaraswamy

Farmer ...Appellants

Vs.

. Hitech Die Cast (P) Ltd.,
Represented by its Director

. Unicast Alloys Pvt. Ltd.,
Rep.by its Director, Mr.Vasudevan

And 4-Others ...Respondents

INDEX TO TYPED SET OF PAPERS
FILED BY 1st and 2nd RESPONDENT

SN DATE DESCRIPTION OF DOCUMENTS PAGE NO

1 | 30.07.1990 | Certificate of Corporation of the 4th
Respondent - |

2 --- License issued to the 5% Respondent
under Factories Act &

05.03.1991 | Consent Order issued by the 3rd
Respondent - under Air & Water
3 Valid till | (Prevention and Control of Pollution) Act, 5
31.03.2021 | 1981 to the 1st Respondent & subsequent
renewal orders
Letter by the 2nd Respondent to the

4 | 06.04.2011 | Deputy Director, Town & Country
Planning, Coimbatore &b
Copy of Certificate issued by the Tahsildar,

5 | 11.07.2020 | Pollachi Taluk, certifying that the 2™
Respondent Unit is dumping the waste sand &Q
in their own vacant land

6 | 14.03.2022 | Analysis Report of Ambient Air Quality by
TNPCB to the 15t Respondent 5@

7 | 14.03.2022 | Analysis Report of Ambient Air Quality by
TNPCB to the 2nd Respondent 2 9
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28.03.2022

Consent Order issued by the TNPCB
under Air(Prevention and Control of
Pollution) Act, 1981 to the 1st Respondent
to operate

49

28.03.2022

Consent Order issued by the TNPCB
under Air(Prevention and Control of
Pollution) Act, 1981 to the 2nd
Respondent to operate

=7

10

03.08.2022

Photographs

bS

11

26.08.2022

Environmental Monitoring & Testing
Report

11

It is certified that the above mentioned documents are true copy of the
original documents.

Dated at Chennai on this the 3 day of August, 2022
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G E s : .J‘
) Form No. 2
| Prescribed under Ruln3 4,7 and 12 of the Temil Hedu Factories Rules , 1950 ]
i Applitation‘for registratlon and grant or renewal of licence for the Year 2020 and notice of occupation as specified in
; 5 i ‘Sectlons 6 and 7 of Factories Act 1948.
1., o Particulars‘of the Factory
. Full namo of the factory ~ : HIFTEC DIECAST PVT LTD Nature/Type of Industty | o0 company
; Reglstration Number . CBE063TE O
( if already registergd.)- ) 1 Sector : Private
2. (a) Situation:of the factory ( Door No., Survey Nos., etc. )
Su:rvty No. .  #S.FNQI7ITTIZ104 Door No. /Plot No./ RS :
‘Stréct / Road’ ¢ Palnigovndanpudhur’ Plr:vu Aréa/Locality : Achipatti Post
1Village: Pollachl Laocal Body name : ’
Mun!gipah__ty Ward No. : Tamil Nadu
Kinathukadavu District + Coimbalore
£ Tamil nadu ‘Nearest Police Station : Achipatti Pest
.{(b) Address for communications
~Door Now: SENOTTH 7772101, Phone Number o
Palnigoundenpudhur f Plrlvu. Achlpath Posl, Aobil - .5 e
Pollachi, Colmbatofo District, lablle:Number FR0iZenee
“Yamil Nady, Indfa ’542002 Fax. Number o
Email ID : hilec@unitecgroupcompanies.com
Website :

CIN Number ( If applicable ) : U27310T21930PTCO02812

Particulars of the Owner.of the Premises-or Building

Type of Ownershlp @ 'Individual ‘Organization
Designation . %’ Name : Mr. AG Krishna
Father Name -z B.Govindarajan Gender : Male Age :3%  Date of Birth
Present Address Permanent' Address
Flat name: L And T Apartments Flat nama: L And T Apariments
Flat No.: United Bhavan Flat No.: United Bhavan
Door No.:No: 431/143 Shringar Nagar, Door No.: No:431/143, Shringar.Nagar,
“Bharathi Coluqy Peelamedu Bharathi Celony, Peelamedu,
Coimbatore District, Tamll Nadu, India - 641004. Coimbatore District, Tamil Nadu, India - 541004,
Emall ID : CBDO6876 Phone Number
, Mobus Number 1111111111 Fax Number :
: Addrcss ProofFurnlshed Address Prcof : Dummy POA
i | Nationality = Indian Aaadhar (UiD)
@ . I - < . 3
Y | 4 -Particulars of the occugier of the-factory
H ; [ Pérsonwho has ultimate control over Lhe affalrs of the factory and i whose nama the licence is 1o be issued - Referred to in Section 2(n) ot
; . :| Name ~ ¥MrAGKiishna Age ;30
£ '| Gender - v Male : Date of Birth
[ Father Nama' . :B:.Govindarajan cel LT )
A Present'Address Permancnt Address
Flat name: L And TApanments Flai name: L And.T Apartments
:Flat No.. United Bhavan Fiat No.z Uniled Bhavan
| Door Ne.: No.431/143, Shringar Nagar, Doortias No 4317143, Shrngar Nagar,
: Bharatn Colomy: Peclamady, . Bharathi Coiony, Pestameds,
erbahcqugﬁctTuni Hadu, Incia - 541004, ’Camzu‘MTawm_.lm B0, ) I
Emaitic . . # PEIOONV20 bggmum-' 1s0Ive o o Phone Number
Mobile Numbaer' nmm : . ‘FaxNumber
g ,nm Number * "
: Address Proof Furn|shod Addrass Proof Number : Dummy POA
'Natlonamy :-Indian. Aadhar No. (UID )
i| Passport Numbar(lfforolgnnr) Visa Type (if foreigner)
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' ; i s
‘Particulars of the Manager
Name + Mr.G Manisekaran Age . 136
Genuor ¢ Mala Date of Birth
‘Father Name .t N.Govindara]

*[ Permanent Address

Prespn‘(-_l:i"i:{dtrqss

Docr No.: j:MH, Karpaga Vinayagar Koil Street..
Jeeva Nagar, Pollachi, .
Coimbatore Dislric}, Tamd Nady, India - 642002,

Door No.: 34/1, Karpaga Vinayagar Koil Street,
Jeeva'Nagar, Pollachi, -
Coimbalore District, Tamil Nadu, India - 642002,

Email ID
Mobile Number

: hilec@unitedgroupcompanies.com
:.9842366221

Phono Number

Fax Numbor

U

Address Proof Furnished

_| Nationality’

: Aadhear Card
* Indian,

Address Proof Number

1668910591692
AadharNo. ( UID ) )

Passport Numbgn'(lf forelgner): ' Visa Type (ifforelgner)

Visa valid u pto (if forelgner )

_ Nature-of manufacturing pracess / processes

(a)vckrﬂeah dﬁrlhi;_'ﬁrb't:odlng calehdar year { In case of factorles already In existence ),

National Industrial
Classification Code

d. S
ption

(b) To'be carried on duting the calendar year forwhich this application for licence Is submitted,

Manutacturing proceas description National Industrial Classification
i 0Geas. ode )

Rough Iron Casting 24319

Particulars of products manufactured during preceding calendar year

Particulars of the Power in H.p.

* (a) Particulars of power actually installed

.| Quantity in H.R,

:1750.00 Stand by H.P. 1 125.00

(b) Partlculars'of power proposed to be addltionally Installed
[Ilany dun'n'g:'the calendar year for which'this application for licence Is made |

: 0.00 Stand by H.P,

Quantity in H.P; +0.00

(c) Maximum quantity in H.P: that can bg used,
[ Al any one time during the calendar year for which this application for licenca is made )

Maximumn quantity'in H.P,

: 1750.0

Particulars of Pressure vesse| tes_ling~and-Medical‘Examination of warkers

(a) Pressure vessels testing fee payment details
{ Prescribed undzr Rulz 56-8 of Tamiiasy Fackories Rides, 193]

Number of pressure vessels in )

Payment reference number: J

Tesling feo paid in Rupees (INR)

-Data of pgﬁmont

(b) Medical examination f9§ p‘aymépg detalls fo;_\vorlqors; engaged In Dangerous Operations
[ Ffroscribe_d,under Rule 95 of Tamilnadu Factories Rules, 1950.)

| Number of workers enigaged in

Medlcal examination fee pald

........ PR Tac Y DI
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& (c) Modical examination foo. paymant detalls for workers employed in cantean
' [ Prescribod under Rule 67-A of Tamilnadu Faciories Ryles, 1950.)°

Nuuﬂur oMorkars omployed in "~ Medical examination feo pald .

Jeantoon’ ' InRupees’ (INR) i

Paymung' lq!bmn;o‘numbtr H : Dala of pay_mnm. N

(d) Medical examination:féo paymen! detalls for,ndolecent workers employed In the factory
{ Proscribed undor Rule 86 -A'dl Temilnadu Faclories Rules 1950]

Number of adofeant workers: i Medlcal uamlnallon fee pald

employed & ‘InRupees ( INR)
: Paymnq_i:g\cjg(ngo number @ Dalc of payment _

40, B Partlcilars of the number of workers ,
(a)’ Maxlmum niumber of workers: proposed to be empioyed on:any one: ‘day durlng the calondar year for which thlé
applrca(lon is' made,
[ Prescribad under slab llmlls in schsdule {0’ Rule' 4 6f Tamilnady’ Factorles Rules 1950]
M:xlmum humberof workers : 250 ‘ '

) ) axImum number of wOrkers actually employed on nny one day during the precedmg calenderyear

lMaxlmum number of workers +175

) (c)‘Numb’er:ofworkeféordinérily fo ba employed

Number of workers 1150,

-~

<11,

(4 T Indlcate the'exact calcndar

Penod for which grant / renewal of l:cence application i is. submltted

yoar/ years : Year 2020 Numbor of calendar years 1

12. Particulars of the, Plan approval
: [ Reference number and'dale of the latest approved plan ]

d Approved By. I Approval Number Date of Approval
Jaint Director of indusirial Safety and Heallh - I = R.Dis.D2/40657111 [ 2012-07.09
lI:Coimbatore .

3.

Particulars of the licence fee payment

; lnlﬁallrenewél iiéohpe fee paid.in Rupaes (llNF'U : 120000.00

Demand D}aff
Demand.Drdfl Number: 166864

A4 |Particulars of‘paymeh[ .+ Démand’ Draft Date :'28/10/2019

"Bank Name:: AXIS BANK COIMBATORE MAIN BR
Fees : Rs. 120000.00/-

Particulars ofthe contribuition to Tamilnady labour welfare fund
{ For the pravious year ]

Amount remltted lowards labour

.

welfare fund InRugees (INR]. ~ - 1590.00 Mode of payment - ': CASH

Payment reference nimber : 061703 Date of payment + Y0vzgis ’
— r LITESg — . . 4 : o
X e R e : - - For

P
Slgnature of the Madagus, Lrived Sionstotton Signature of ¥

“'Mr. G Manisekaran ‘Mr. A.G Krishna Rérlé'

Date: 29/10/2019 Date: 29/10/2019

Submitted To
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* TAMIL NADU POL-LUTION CONTROL BORRA.SIR#GT .

b\

DATED: o5 .6.92

Proceedlngs No: T1/C3E/ VF-lle/ 0/92-1 . dATED: 25.6.92

Consent for Existing/New operahon of 1he, plant under Sectlion 21 of lhe Air (Prevcnnon
and Control of Pollution) Act, 1981 as amended

-

Sub: TAMIL NADU POLLUTION CONTROL BOAHD CONSENT —
* : MESSRS

Hi Tee Die Cast Frt. “wd.

S.F.NO,77/2 and 101 pt. l\urumbapalayam .
Ipllachi ‘faluk . "
Coimbatore District,

for \he exislingZnew operalion of lhe plant“under Seclion 21 of lhe Air
(Prevention and Conlrol o! Polltion) Act, 1981 as amended

Ret: 1. Your Applicalion No.  1551g dt.' 29.4,92 .

' 2.Znat . No.F=3130/AE(V)/DLE/CBL/92 dt. 12.5.92

‘GeefB‘oard'Resolution No:.119~333 Dated.... :28.,22....

CONSENT i hereby granled under Seclion 21 of lhe Air (Prevention and Conliol
of Pollutien) Act, 1981 (Cenlral Acl 14 of 1981) as amended (hereinaller referred lo as
"The Acl ') and lhe rvles and orders made lhereunder lo .

The M'man:m g Dirc.(.Lor
MN/s. HL 'l’e.s Dig Cast k. Ltd.
. . S.F.N0. 77/2 and 101 pt. Kurwmnbapalayam
s . Jollechi Taluk
. - Coimbatore District.

(hereinafier referred (o as "The Applicant”) authorising him/her/lhem-lo operale his /hettlhei— !
industrizl plant in the Air Pollulion Conlrol Area-as noldlad by the*Governmenl'and lo : ;
Gvﬂdhw—le—make—emshng—dlsehargh-ol emissions/make new dlscna:ge o[ EIT\IS“IOI’\S from ',
lthe flaf'lwlcmmney., '

This ic sub;ecl lo the provisions of the Acl and lhe rulcs: and orders made lhueunder
and further subjecl lo the lerms and condlllons |ncorpofalcfk n the Spemal and General
I - Condilions annexed.

i

' This CONSENT s valld for a penod endlng wilh the 3151 day of March 19)'1
(Thirty first March, HinLLEun dinath threo).
' ‘ '

1 '

. XJM L G ‘
£e/29.5.92 ' : ror Chﬂ ﬁm‘ .
) : \ Tamll udu Pollution Control Board :
i q ' - madras "
L e IR

e bl P 1 ‘ .

‘ ,:‘ ) ’1-’,‘1" Witk | ‘ |

Cs e N |
.‘,Aé,’}f VU C AN e RS
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TAMIL NADU POLLUTION CONTROL BOARD
4
RENEWAL CONSENT ORDER NO.uuvessresssresssmsssssssnsssse e evesssmessem s ressisesn
Board's Progeedings No. Dated
ﬂITIFEIIFDTHCE[MHIMNW Z/91/2005
Sub : TAMIL NADU POLLUTION CONTROL BOARD - RENEWAL CONSENT - L

MESSERS.

Hi-TECH DIE CAST PRLVATE LINITED,
SF KO.T7/2 B 10IPT, FURUDAMPALAYAN VILLAGE,

POLLACH] TALUL,

COINBATORE DISTRICT ~

for Existingy@¥ operation of the plant under Section 21 of the Air (Prevention and

Control of Pollution) Act, 1981, as amended in 1987...

Rel. 1) Board's Proc. No.:

L PROC. XU TT/ TAPCB/FIITT/CRCAENSAZZOTT OT423.1a200T

2,RIR MD.DEE/CIEQ064/AE-Y DT.17,9.204T

CONSENT is hereby granted under_Section 21 of the Air (Prevenlior{ and Control of Pollution)
Acl, 1981, as amended In 1987. (hereinalter referred to as“The Act”) and the rules and orders made

thereunder to Thiru/Thiruvalargal/The....

THE AARAGIAG DIRECTORN

HI-TECH BIE CAST PAIVATE LINITED,
SF W0,7T/2 & 101PT, TLRUDANPALAYAN VILLAGE,

POLLACHT TALUX,
COIMIATORE DISTRICT

(herein alter reforred to as “The Applicant™) authorising hi "IHEWP
(horein . g him/KE¥MER o operate his
industrial plant In tho Air Pollutlon Control area as nollfled by the Govemrnenlpand 10 conlinu'e-‘;o

agio existing dischargo of emisslons/@USsRamdisEinnmeQUoR AT (rom the stacks/

chimneys,
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R e der and i
iti nde
turher auflects termza: ; ?O::el::ioirl\str\‘:ggggg‘fPruoceedings cited above and subject to the j
stipulated in the Consent Order 1S

{ollowing conditions.

~

[
(.

[T T DR T )

W UAINANID I6,

This renevial CONSENT ORDER is valid for the period ending with SERMRETH 2E I3k seetenen 2008

‘(THIRT[[TH SEPTENEER TWD THOUSAMD EISHTI

.-

' $
Q?" Member Sec%}aﬁ’y
oy o Tamil Nadu Pollution Control Board,
[y -

{% Chennai - 32.
. \
To )

THE BAXAGLXG DIRECTUR

A/S.HI-TECH DIE CAST PRIVATE LIRITED,
ACHIPATT] POST:

POLLACHI-641 Q02

TOIABATORE 2ISTRICT

. COIATATORE
Copy to the District Environmental Engineer, TNPC Board.......
X (With enclosures for information and necessary aclion)
~ Copy to the Jojnt Chi)ﬁ;s;ironhema] EnGiNeer, TNPC BOBI wuuuuuuermsisssiserersmsnnrinsssmensnsssssscssessasss for
information and neces?/artion. .
1
g Copy 10 the COMMISSIONEI wveisesresesieens .
3 PILLATHT XORTH PANCHAYAT URION
E Copy to the Execulive Officer COLRBATERE DISTRIGT "
i} .
= Spare.
‘B
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TAMIL NADU POLLU

By Reglstered Post Klth

" Acknowledgerent Due

(This docunent cantains CP Pages) -

TARILNADU POLLUTION COKTROL BOARD

"CONSENT ORDER HO. * 17474 Dated  04/04/2008

Praceedings Mo, ¢ TT/TNPCA/F 13831/RK/CBE/A) 2008 Dated  0B/04/2008

B jamiam - -
Consent for Exilﬁ-rrsl New operation of the plant under Seclion 21 of tha Air (Preveniica and Conirol
of Pollution) Act. 1981 as.anended. '

Sub ¢ TAMIL NADU FOLLUTION COMTROL GOARD - CONSENT -
NESSERS RITECH DIE CAST (P) LTDa»
SF ¥, T1/1, T1/2 L 101 PART,
EURLABAPALAYAR VILLAGE,
POLLACHT TALUK:
CDIHBATDE‘ LRYRICT,, .
for the existiws/ne operation of the plant under Section 21
of ihe Alr (Prevention snd Control of Polluiion) Act.1981
as asended.

Ref * 1.YOUR APPLICATIDR NO.3217, DT,25,4.2007
2.B0ARD FAOC,ND.TT/THRCR/F13B31/RA/A/2007/0T.19.07.2007
3.1R NO.DEE/CRE/FO064/4E 11/DT.22,02,2008
4.CCC RES.KQ.31-19. DT.21.03,2008

Board Resolution Mo @ dated 7/ /1 sl n b B

[ONSEHT 15 hereby granied undar Section 2t of the Alr Prevention and Control :
of Pollution Acir 1981 {Ceniral Act 14 of 1981) as aaended (hereinafter referrad io ot
33 'The Act') tnd the rulpe and orders made tharaundar o

THE TIRECTOR
W/s. HITECH DIE CAST (P L1D..,
§F K0, THL, 7172 1 100 PART,

uaussPALAYed YILLAZD:

* POLLACHT TALUK.

COINEATORE DISTRICT

(hereinafter referred to as 'The Applicant’) aulhorising hin/heatthen to operate hisihac!
dweir [ndustrial plant in the Air Pollution Conirel Area s notified by the Govermend
and to continue te-seke exlsting discharge of enissin’rﬁl{e new discharge of eaissions
fron the stacks/chimeys.

This Ls subject to the pmvlsldns of the Act and tha rules and orders made thereunder
and further subject ta the terns and conditions incorporaled in the Special and General
Condliions asnexed. :

Thig CONSENT s valld for a perlod ending with the 315t day of March. 2009

[Thirty first day of March Twa Thousand Nine |
Bﬁ?ﬁqw‘o

For NENBER SECRETARY
TANIL NADU POLLUTION CONTROL BOARD

CHENKAL
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1/1/2020

" by Reglstered Post mith
Acknanledgement Due
(This docunent contalns | Pages)

RD
TANILNADU POLLUTION CONTROL B0A
| dated  08/04/2008
CONSENT ORDER D, & 21437
dated 0B/GA/2003
) -Ptoc"“"gs No. % T2/TNPCB/F 13831/RNMICAE/HI2000 I . ..t %
. trade efflvent under Section

Consent for fm%%ffmw"?ma cutlel/discharge of sewage and/or A
25/26 of the WATER {Prevention and Cantral of Pollutica) Acts 1974 as anended.
Sub ¢ TAMIL NADU POLLUTION CONTROL BOARD - CONSEAT

MESSERS  HITECH DIE CAST (P) LTD.»

SF M0, T1/1y T7/2 1 101 PART,

KUALNBAPALAYAN VILLAGE,

PFDLLACHY TALUK,

COTMBATORE DISTRICT

for the discharge of sewage andfor {rade effluent under
Section 25/28 of the WATER (Pravention and Contral of
af Pallution) Act, 1974 (Central Acls 4 of 1974) as anendad.

Ref ! 1.YOUR APPLICATIGN ND.52340, DT.28.4,2007
" 2.BOARD PADC.ND. TT7INPCB/F 13831/RN/U/2007/0T.19.07.2007
3.1R ND.DEE/CBE/FO064/AE 11/DT,22.02.2008
4.0CC RES.NO.J1-19, DT.27.03.2008

Soard Resolution No DATED t /0y g

CONSENT {5 hereby granted under Section 25/26 of the WATER (Prevention and car{trﬂ'a}g?;;”*
Pollution Act, 1974 (Central Act 6 of IT24) as asended [hereinafter referrad 1o as 'The'Act?) :
and the rules and arders nade thereunder to ' '

THE DIRECTOR,

N/s. HITECH DIE CAST (P) LTD.,
SF N0, T?/1, TT/2 & 101 PART:
URUMBAPALAYAK VILLAGE,
POLLACHI TALUX,

COINMBATORE DISTRICT

(heretnafter referred to as ‘The Applicant’) authorising hin/her/thea to continys to-or
m@-»mm nev discharge o:-uu-mulal-leped-oﬂhl—rw—d%aﬁse of sexage and/ec
trade efflvent.

This Ls subject to the provisions of the Act and the rules angd orger
and Further sudject to the ferns and conditions incorporated in the SPerl:ln;:: éhereun:ter
Condltions ancexed. ‘ eneral

This COMSENT Is valld for a perlod ending nith the 37

t
(Thirty first Gy of March Tuo Thousand Nipe | staay of March 209

For MEMBER s¢ ?r‘n‘ﬁ‘fﬁ

TAAIL NABU FoLLUTIOK CONTROL B0ARD

62:] CHENXAT
. w0
. el with q
i '-M'::J CambSrannet
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TAMILNADU POLLUTION l;‘.bNTRDL BOARD

RENEWAL OF CONSENT ORDER No0.17474/2011

Proceeding No.T7/TNPCBIF- 13831IRLICBE /2011 Dated 30.05.2011

Consent for Exisiing operation of the plant under Section 21 of the Air (Prevenlion and
Control of Pollution) Act, 1981.

e am § - ——— - P FAWILS T

Sub: TAMIL NADU POLLUTION CONTROL BOARD - RENEWAL OF

' CONSENT — M/s. HITECH DIE CAST (P) LIMITED, S.F. No.77/1&2,

101pant Kurumbapalayam Village, Pollachi Taluk, Coimbatore District

o , - for the éxisling operalion “of the plant under Section 21 of the Air
o (Prevention and Control of Pollution) Act, 1981.

Ref: 1. Bd. Proc. No.T7/TNPCBIT-13831/RM/CBE/A/2008 Dated
08.04.2008. p
b 2. Bd. Proc. No.T7/TNPCB/F-13831/RLICBE/A2011-A Dated
- 30052011,
3. LR, No.F-CBE-0064/RL/DEE/CBE/2011 Dated 16.04.2011 &
03.05.2011.

CONSENT is hereby granted under Section 21 of the Air (Prevention and Control of Pollution)
= Act, 1981 (Central Acl 14 of 1981) (hereinafter referred to as “The Act")

and the rules and orders made there under to

The Managing Director,
M/s. Hitech Die Cast (P) Limited,

S.F. No.77/182, 101part Kurumbapalayam Village,
Pollachi Taluk,

Coimbalore District.

(herein after referred {o as "The Apphcanl") authonzmg him to operate his industrial p1ant in

|
i
|
i
the Air Pallution Control area as notified by the Government and to continue to make existing i
discharge of emissions from the stacks/ch\mneys J
1
j
|
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TAMILNADU POLLUTION CONTROL BOARD

r
This is subject to the provisions of the Act, and the rules and order made there unde

and further subject to lhe terms and conditions incorporated under the Special and General
conditions stipulated in the Consenl Order issued in this Office Proceedings cited above and

subject to the followmg conditions.

1. The unil shall ensure the comphance of the Nalional Ambient Air Quality Standards
“issued by the Ministry of Environment and Forests, Government of India, vide
Notification dated 16.11.2009 as enclosed vide Annexure.
2. The unil shall improve the green belt dgvélopmenl 1o cover 25% of the area acquired 6‘”‘
at the rate 400 trees per heclare in consultation with the District Forests Officer.

The CONSENT is valid for the period ending 31.03.2012
(Thirty First March Two Thousand and Twelve)
Date: 30.05.2011

Sd./- xxXxx
Member Secretary.

To

\ﬂ Managing Director,

M/s. Hitech Die Cast (P) Limited,
Achipafti P.O., )
Pollachi - 642 002. : | &
Copy lo:
1. The District Environmenlal Engineer, .
Tamil Nadu Pollution Control Board,
Coimbatore - (For more information and necessary action)-
2. The Commissioner,
Pollachi Panchayat Union,
Coimbatore District.
3. BMS,

4. Technical File.

/Forwarded by Qrder/

) POLLUTION PREVENTION PAYS
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TAMILNADU POLLUTION CONTROL BOARD
RENEWAL OF CONSENT ORDER No.21437/2011
Proceading No.TTITNPCBIF-13831/RLICBEWI2011 Datad 30.05.2011
Consent for Existing oulletdischarge of sewage and trade effluents under Section 25 of the
Water (Prevention and Control of Pollution) Act, 1974,
Sub: TAMIL NADU POLLUTION CONTROL BOARD - RENEWAL OF
CONSENT - M/s. HITECH DIE CAST (P) LIMITED, S.F. No.77/1&2,
101part Kurumbapalayam Village, Pollachi Taluk, Coimbatore Districl
€ - Discharge of sewage and lrade effluent under Section 25 of the

Waler (Prevention and Conlro! of Pollution) Act, 1974(Cenlral Acl.6 of
1974).

Ref: 1. Bd. Proc. No.T7/TNPCBIF-13831/RM/CBEAN/2008 Daled

08.04.2008
2. IR, No.F-CBE-0064/RI./DEE/CBE/2011 Dated 16.04.2011 &

03.05.2011.

< CONSENT is hereby granted under Section 25 of the Water ( Prevention and Conlrol of
Pollution)Acl, 1974 (Central Act 6 of 1974)(herein after referred to as "The Act") and the rules

and orders made there under to

The Managing Direclor,

M’s. Hitech Die Cast (P) Limited,

S.F. No.77/1&2, 101part Kurumbapalayam Village,
Pollachi Taluk,

Coimbatore District.

'

(herein after referred to as "Tho Applicant”) authorizing him 1o continue to use exisliﬁ outlet |
for discharge of sewage and trade effluent. ’
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TAMILNADU POLLUTION CONTROL BORRD
’ This is subject lo lhe provisions of the Acl, and the rules and order made there under
and further subject o the terms and conditions inco_rporalerl under the Special and General
Conditions stipulated in the Consenl Order issued in this office Proceedings ciled above and
subject to the following condilions.
1. The unit shall improve the solar evaporation pan wilh increased height from ground
level as per guidelines. :
v A
The CONSENT s valid for the period ending 31.03.2012 &
] (Thirty First March Two Thousand and Twelve) ¢
Date: 30.05.2011
Sd./- xxxxx
Member Secretary.
\/:"EeManaging Direclor,
M/s. Hilech Die Cast (P) Limited,
Achipatti P.O.,
Pollachi - 642 002.
N)

Copy to:

1..The District Environmental Engineer,

Tamil Nadu Pollution Conlrol Board,
- Coimbalore - (For more information and necessary aclicn)

2. The Commissioner,
Pollachi Panchayat Union,
Coimbatore District.

3. BMS.
4, Techﬁical Flle. :
Fowaided by Ordery | -
— . .
=y
£7/2406.11 ' ?f;)l'{ &7_7/0’”(
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TAMILNADU POLLUTION CONTROL BOARD

RENEWAL OF CONSENT ORDER No.17474

Proceeding No.T11/TNPCB/FD 169/RIMCBS/A/2014 Dated: 05.12.2014

Consent for Existing operation of the plant under Section 21 .of the Air

(Prevention and Control of Pollution) Art, 1981.

Sub: TAMIL NADU POLLUTION CONTROL BCARD - RENEWAL.OF
CONSENT - M/s Hitech Die Cast (P) Limited, S.F. No. 77/1&2,
101Part, Kurumbapalayam Village, Pollachi Taluk, Coimbatore i
District - For the Existing operation of the plant under Section 21 i
of the Air (Prevention and CGontrol of Pollution) Act, 1981. ;

Ref: 1. Proc. No.T7/TNPCB/F.13831/RUCBEA/2011 dated: 30.05.2011. |
2. .R. No.F.CBS0031/RM/DEE/CBS/2014 dated: 13/10/2014. 5

Tty

CONSENT is hereby granted under Section 21 of the Air (Prevention and Control ,
of Pollution) Act, 1981 (Central Act 14 of 1981) (hereinafter referred to as “The Act") and

the rules and orders made there under to

The Managing Direclor,

M/s Hitech Die Cast (P) Limited,
S.F.No. 771182, 101Par,
Kurumbapalayém Village,
Pollachi Taluk,

Coimbatore District

(herein after referred to as “The Applicant’) authorizing him to operate his
industrial plant in the Air Pollution Control area as notified by the Government and to
conlinue to make existing discharge of emissions frdm the stacks [ chimneys
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TAMILNADU POLLUTION CONTROL BOARD

This s subject to the provisions of the Act; and the rules and order made there

under and further subject to the terms and conditions incorporated under the Special
and Genefal” cdnditions E_tib%ﬁtéd %in the Consent Order issued in this Ofﬁcg
Proceedings cited above and subject to the following conditions.

. The unit shall operate and maintain the APC measures efficiently and continuously so

as to achieve the standards prescribed by the Board and shall satisfy the ANL
standards prescribed by the Board. '

2. The unit shall not go for expansion without ebtaining prior consent of the Board.
3. The unit shall continue to develop green belt cover all around its premises.

The CONSENT is valid for the period ending 30.09.2015
(Thirtieth September Two Thousand and Fifteen)

Sdl-xxxxx
" Chairman .

he Managing Director,

Mis Hitech Die Cast (P) limited,
Achipatti P.O.,

Pollachi-642 002

Copy to:

1. The District Environmental Engineér,
Tamil Nadu Pollution Control Board, _
Coimbatore South - (For more information and necessary action)

2. The Commissioner,
Pollachi Panchayat Union,
Coimbatore District.

3. BMS,
4. Technical File,

/IForwarded by Order//

M ’
For Chair\gm
. \“
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; TAMILNADU POLLUTION CONTROL BOARD

RENEWAL OF CONSENT CRDER No. 21437

Proceeding No.T11/TNPCBIFD 169/RM/CBS/W/2014 Datéd§-05.12'.2014

Consent for Existing outlet / discharge of sewage and trade effluent under
Section 25 of the Water (Prevention.and Control of Pollution) Act, 1974. .

Sub: TAMIL NADU POLLUTION CONTROL BOARD - RENEWAL OF
CONSENT - M/s. Hitech Die Cast (P) Limited, S.F. No. 77/1&2,
101Part,Kurumbapalayam Village, Pollachi Taluk, Coimbatore District -
Discharge of sewage and trade effiuent under Section 25 of the

Vater
(Prevention and Control of Pollution) Act, 1974 (Central Act, 6 of 1974).

»

Ref: 1. Proc. No.T?/TNPCB/F.13831/RL/CBE/\N/2011 dated: 30.05.2011
2. L.R. No.F.CBS0031/RM/DEE/CBS/2014 dated: 13/10/2014.

XXX R kA

CONSENT is hereby granted under. Section 25 of the Water
Control of Pollution) Act, 1974 (Central Act 6 of 1974) (
Act’) and the rules and orders made there under to

(Prevention and
herein after referred to as “The

The Managing Director,
M/s Hitech Die Cast (P) Limited,
S.F.No. 771182, 101Part,

Kurumbapalayam Village,
Pollachi Taluk,
Coimbatore District

TTIES I e L B N TR N AT MRAR B E 3 Wi e——

(herein after referred to as “The A
B exisfting_, outlet for discharge of sewage an

AN
SU M

[k

pplicant”) authorizing him to continue to use

<
d trade effluent, * '

. ¥
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ThIS is subject to the prov15|ons of the Act and the rules and order made there |
under and further subject to the terms and conditions mcorpogated under the Special
and General Conditions slipulated in - the Consent Order - 'ssued in this off ce
Proceedings cited above and SUbjeCt to the fOHOWIng condlhons
1. The unit shall ensure that scrubber bleed off is disposed into imperyiods solar
evaporation pan. .
2. The unit shall maintain log book for the generation and disposal of the solid waste for
' further beneficial use per day .
3. No Expansion activity and production shall be undertaken without prior consent of the
Board under both acls.
A 4. The unit shall furnish the latest GFA as on 31/03/2014 and shall remit the difference in
consent fee if any upto 2014-15.
The CONSENT is valid for the period ending 30.09.2015
(Thirtieth September Two Thousand and Fifteen)
Sd/-xxxxx
Chairman
T
The Managing Director,
M/s Hitech Die Cast (P) limited,
Achipatti P.O.,
Pollachi-642 002 -
Copy to:
A 1. The District Environmental Engineer,
Tamil Nadu Pollution Control Board,
Coimbatore South - (For more mformahon and necessary action)
2. The Commissioner,
Pollachi Panchayat Union,
- Coimbatore District, -
s 3. BMS : ST L - o

httnelimail annnle ramimailhiDi#inhavy?nraiertar=1
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TANILNADU POLLUTION CONTROL BOARD

CONSENT ORDER NO. 150822238455 DATED: 29/10/2015.

PROCEEDINGS NO.T11/TNPCB/F.0470CBS/RM/CBS/A/2015  DATED: 29/10/2015

SUB: Tamil Nadu Pollution Control Board - RENEWAL OF CONSENT -M/s. HITECH DIE CAST (P)
LIMITED , S.F.No. 77/1 & 2, 101 Part, KURUMBAPALAYAM village, Pollachi Taluk and
Coimbatore District - Renewal of Consent for the operalion of the plant and discharge of
emissions under Section 21 of the Air (Prevention and Control of Pollution) Act, 1981 as amended
in 1987 (Central Act 14 of 1981) ~Issucd- Reg.

REF: 1. Proc No.:T11/TNPCB/FD 169/RMICBS/W&A./20l14 dated: 5/12/2014
_ 2. Unit’s application for CTO rencw on 21/9/2015
- FIR. No : F.0+70CBS/R/M/AE/CBS/2015 dated 23/09/2015

W

RENEWAL OF CONSENT is hereby granted under Section 21 of the Air (Prevention and Control of Pollution) Act, 1981 as

zmended in 1987 (Cent

entzl Act 14 of 1981) (hereinafter referred to as “The Act”) and the rules and orders made there under to

e

ECH DIE CAST (P) LIMITED,
TN T & 2101 Pany
KLRNMBAPALAYAM village,

Ns

>

Tamll

_ POLLUTION PREVENTION PAYS
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TAMILNADU POLLUTION CONTROL BOARD

ﬁ

CONSENT ORDER NO. 150812238435 DATED: 29/10/2015.

PROCEEDINGS NO.T1 |/TNPCB/F.0470CBS/RM/CBSAV2015  DATED: 29/10/20158

SENT =M/s. HITECH DIE CAST (P)
YAM village, Pollachi Taluk and
{ the plant and discharge of sewage
d Control of Pollution) Act, 1974

SUB: Tamil Nadu Pollution Control Board - RENEWAL OF CON
LIMITED . S.F.No. 77/l & 2, 101 Part, KURUMBAPALA
Coimbatore  District - Renewal of Consent for the operation o
andior trade efMusntunder Section 25 of the Water (Prevention an
as amendad in 1988 (Central Act 6 of 1974) - Issued- Reg.

REF: 1. Proz No.:T1L/TNPCB/ED [63/RM/CBSAVEA2014 dated: 5/12/2014
2. Unit's epplication for CTO rencw on 21/9/2015
3. FIR. No : F.0470CBSRAM/AE/CBS/20135 dated 23/09/2015

REVEWAL OF CONSENT is hareby pranted vnder Section 25 of the Water (Prevention and Control of Pollution) Aet, 1974 as
de there under @

smended is 1938 (Contrzl e, 6 051979 (hereinafter referred 1o as "The Act”) and the rules and orders mad

1.8 728 Duseter
ITECH DIE CAST (P) LIMITED,

S.FNo TV & 2,101 Pan

RN

CKURUMBAPALAYAM Vilizzs.
iacki Talx,

Disuict.

Authorisizg e cacupier to make discharge of sewage and /or trade ¢Muent.
] ¥ & &

Teis 1s subject to e provisions of the Act, the rules and ths orders made there under and the terms and conditiens incerpenated
uaderthe Specizl 2nd Geserl conditions stipulat

etalte

MemberSeel
Tamllwjdu Patlutl
I‘B }‘C}htnn
N a‘b)\\(
¢\\\

_ i

o POLLUTION PREVENTION PAYS i
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' TAMILNADU POLLUTION GONTROL BOARD

CONSENT ORDER NO. 160826710020 DATED: 21/09/12016.
PROCEEDINGS NO.F.()d'l()CBS/OL/I)EE/’I'NPCB/CBS/A/2016 DATED: 21/09/2016
SUB: Tamil Nadu Pollution Contral Board - RENEWAL OF CONSENT —M{s. HITECH DI_E C/\ST’(PJ )
LIMITED , S.F.No. 77/1 & 2, 101 Part, KURUMBA_P/\LAYAM village, Pollachi Tzlgk an
Coimbatore District - Renewal of Consent for the operation of the plant and discharge of cmnssllgél;
under Scction 21 of the Air (Prevention and Control of Pollution) Act, 1981 45 amended in
(Central Act 14 of 1981) -Issued- Reg.
REE: 1. Proc. No. Tl I/TNI’CB/F.O47OCBSIRM/CBS/NZOII5, dated; 20.10.2015. .

2. Unil's Application for Rencwal of Consen lrough OCMMS, dated: 12.09.2016.

_ 3 1R.No : F.0470CBS/OL/AE/CBS/2016 dated 21.09.2016.

| RENEWAL OF CONSENT is hereby granted under Scetion 21 of the Air (Prevention and Control of

d Pollution) Act, 1981 as amended in 1987 (Central Act 14 of 1981) (hereinafter referred 10 as “The Act”) and the

: rules and orders made there under to '

1

; The Dircclor .

M/s. HITECH DIE CAST (P) LIMITED,

S.J.No. 77/1 &2, 101 Pari,

KURUMBAPALAYAM village,

Pollachi Taluk, /
Coimbatore Districl.

Authorizing the occupicr lo operate the industrial plant in the Air Pollution Control Area as notified by the

Governmenland to make discharge of emission from the stacks/chimneys.
This is subject to the provisions of the Act, the rules and the orders made there under and the terms and

conditions incorporated under the Special and General conditions stipulated in the Consent Order issued earlicr

and subject to the special conditions annexed.

This RENEWAL OF CONSENT is valid for the period ending March 31, 2017

=o7i(0
- District Environmental Enginecr,
Tamil Nadu Pollution Control Board,

%\b COIMBATORE SOUTH

Q-
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TAMILNADU POLLUTION CONTROL BOARD

CONSENT ORDER NO. 160816710020 DATED: 21/09/2016.

PROCEEDINGS NO.F.0470CBS/OL/DEE/TNPCB/CBS/W/2016  DATED: 21/09/2016

SUB: Tamil Nadu Pollution Control Board - RENEWAL OF CONSENT - M/s. HITECH DIE CAST (P)
LIMITED , S.F.No. 77/1 & 2, 101 Parl, KURUMBAPALAYAM village, Pollachi Taluk and
Coimbatore District - Renewal of Consent for the operation of the plant and discharge of sewage
and/or trade effluent under Section 25 of the Water (Prevention and Control of Pollution) Act, 1974
as amended in 1988 (Central Act 6 0f-1974) — Issucd- Reg.

RET: 1. Proc. No. TIH/TNPCB/F.0470CBS/RM/CBS/A/2015, daled; 29.10.2015.
Unit's Application for Renewal of Consent through OCMMS, dated: 12.09.2016.
IR.No : F.0470CBS/OL/AE/CBS/2016 dated 21.09.2016.

(BN

RENEWAL OF CONSENT is hereby granted under Section 25 of the Water (Prevention and Controt of
Pollution) Act, 1974 as amended in 1988 (Central Act, 6 of 1974) (hercinafter referred to as “The Act”) and the
rules and orders made there under to

The Director

M/s.HITECH DIE CAST (P) LIMITED,
S.F.No.77/1 & 2, 101 Parl,
KURUMBAPALAYAM Village ,
Pollachi Taluk,

Coimbatore District .

Authorising the occupier to make discharge of scwage and for trade cffluent,

This is subject to the provisions of the Act, the rules and the orders made there under and the terms and

conditions incorporated under the Special and General conditions stipulated in the Consent Order issued carlier -

and subject lo the special conditions annexed.

This RENEWAL OF CONSENT is valid for the period ending March 31,2017

U
District Environmental Engineer,

Tamll Nadu Pollution Control Board,
/(/“0: COIMBATORE SOUTH :

2y

POLLUTION PREVENTION PAYS
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TAMILNADU POLLUTION CONTROL BOARD

\ CONSENT ORDER NO. 170828614603 DATED: 02/06/2017,

PROCEEDINGS NO.F.0470CBS/OL/DEE/TNPCB/CBS/A/2017  DATED: 02/06/2017

SUB: Tami Pollution Control Board - RENEWAL OF CONSENT -M/s. HITECH DIE CASF

SuB lErllT\/”/\NlaIéhll.{r\%lllllll:lI% .%.F.No. 713,712 & 101 Parl, KURUMBAPALAYAM village, {’olldclur
Taluk and Coimbatore District - Renewal of Consent for the operation of the plant and (]lstf mrgc‘oI
emissions under Scclion 21 of the Air (Prevention and Control of Pollution) Act, 1981 as amendec
in 1987 (Central Act 14 of 1981) ~Issucd- Reg,

REF: 1. CTO Proc. No. TI/TNPCB/F. 1383 1/RM/CDE/W&A/2008 dated 09.04.2008
2.RCO Proc. No. 0470CBS/OL/DEE/INPCB/CBSIW&A/2016 dated 21.09.2016 :
3. Unit’s application id 8614603 for CTO-rencw 21.03.2017
4. Application resubmitted in OCMMS after corrections on 31.05.2017 o 1
5. 1R No. F.0470CBS/OL/ALE/CI3$/2017 dated 31.05.2017

RENEWAL OF CONSENT is hereby granted under Section 21 of lhe Ajr (Prevention and Control of

Pollulion) Act, 1981 as amended in 1987 (Central Act 14 of 1981) (hercinafler referred (o as “The Act”) and the |
rules and orders made (here under lo a

\ The Director ‘ . !
_l M/s.HITECH DIE CAST PRIVATE LIMITED, '
" S.F.No. 77/1,77/2 & 101 Part, .
KURUMBAPALAY AM village,
Pollachi Taluk,
Coimbatore District,

Authorizing the occupier to operate the industrial plant in the Air Polluti
Government and to make discharge of emission from (he s!

This is subject to the provisions of the Acl, the rules
conditions incorporated under the Special and General co
and subject to the special conditions annexed,

on Control Area as nolified by the

acks/chimneys,

and the orders made there under

d and the terms and
ndition

s stipulated in the Consent Order issucd carlier

o sl o

This RENEWAL OF CONSENT is valid for (Iie period ending Mayeh 31,2019

JRasleariiokrr -
A' SHANMUGAM.E-:m(lmmrulml.mvl“'-\lﬂul
N et e
District Eu\"irolTnum'fnrltuginccr,
Tamil Nadu Pallution Control B

COIMBATORE souTn

ourd,
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TAMILNADU POLLUTION CONTROL BOARD

CONSENT ORDER NO. 170818614603 DATED: 02/06/2017.

PROCEEDINGS I\‘O.lv‘.(lﬂlﬂ)ClISlOL/DEE/’I'NI’CUICHSI\\'/-ZUl7 DATED: 02/06/2017

- RENEWAL OF CONSENT - M/s. HITECH DIE CAST
PRIVATE LIMITED , S$.F.No. 77/1, 77/2 & 101 Parl, KURUMI}AP/\LAYAM village, Pollachi
Taluk and Coimbatore District - Renewal of Consent {or the operation ol he pI{ml and dlsclmrgp of
sewage and/or rade ¢lTvent under Scetion 25 of the Water (Prevention and Conlrol of Pollulion)
Act, 1974 as amended in 1988 (Central Act 6 of 1974) - Issued- Reg. :

SUB: Tamil Nadu Pollution Control Boird

1. CTO Proc. No. TTINPCB/F. 1383 1/RM/CBE/AV&A/2008 dated 09.04.2008
2. RCO Proc. No. 0470CBS/OL/DER/TNPCB/CBS/WEA/2016 dated 21.09.2016
3. Unit's application id §614603 (or CTO-rencw 21.03.2017 i

4, Application resubmitted in QCMMS aller corrections on 31.05.2017

5. IR No. F.0470CBS/OL/AB/CBS/2017 dated 31.05.2017

REF:

RENEWAL OF CONSENT is hereby granted under Section 25 of the Water (Prevention and Control of
Pollution) Act, 1974 as amended in 1988 (Cenlral Act, 6 of 1974) (hereinafter referred to as “The Act”) and the
rules and orders made there under to

The Dircc.lor

M/s.HITECIH DIE CAST PRIVATE LIMITED,
S.F.No. 77/1,77/2 & 101 Part,
KURUMBAPALAYAM Village,

Pollachi Taluk,

Coimbalore District .

Authorising the occupicr to make dischaige of sewage and /or trade efTluent.

This is subject to the provisions of the Act, the rules and the orders made there under and the terms and
conditions incorporated under the Special and General conditions stipulated in the Consent Order issued earlier
and subjeel to the special conditions annexe.

This RENEWAL OF CONSENT is valid for the period ending March 31, 2019

[, O et by & Buaar
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District Environmental En ineer,
. Tamil Nadu Pollution Conh'(le Bu:u"rl,
COIMBATORE SOUTH

. . POLLUTION PREVENTION PAYS : :
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CONSENT ORDER NO. 1905221398241 DATED: 01/03/2019.

PROCEEDINGS NO.F.0470CBS/OL/DEE/TNPCB/CBS/A/2019  DATED: 01/03/2019

SUB: Tamil Nadu Pollution Control Board -CONSENT TO OPERATE -DIRECT -M/s. HITECH DIE
CAST PRIVATE LIMITED , S.F.No. 77/1, 77/2 & 101 Part, KURUMBAPALAYAM
villagePollachi Taluk and Coimbatore District - Consent for operation of the plant and discharge of
emissions under Section 21 of the Air (Prevention and Control of Pollution) Act, 1981 as amended
in 1987 (Central Act 14of 1981) —Issued- Reg.

Ref: 1. CTO Proc. No.TI/CBE/W&A/F-115/18490&16518/92-1 dated: 25.06.1992
2. CTO-Expansion Proc. No. T7/TNPCB/F13831/RM/CBE/W & A/2008 dated 08.04.2008
3. Unit application id 21398241 for CTO-Direct in OCMMS dated 22.02.2019
4. LR No: F.0470CBS/OL/AE/CBS/2019 dated 26.02.2019
5. Minutes of the 71th ZLCCC meeting dated 27.02.2019 held at the O/o, JCEE(M), Coimbatore

CONSENT TO OPERATE is hereby granted under Section 21 of the Air (Prevention and Control of Pollution) Act, 1981 as
amended in 1987 (Central Act 14 of 1981) (hereinafter referred to as *“The Act”) and the rules and orders made there under to

The Director,

M/s . HITECH DIE CAST PRIVATE LIMITED
S.FNo.77/1, 7772 & 101 Pan,
KURUMBAPALAYAM Village,

Pollachi Taluk,
Coimbatere District.

Authorizing the occupier to operate the industrial plant in the Air Pollution Control Area as notified by the Government and to
make discharge of emission from the stacks/chimneys.
This is subject to the provisions of the Act, the rules and the orders made there under and the terms and conditions incorporated

under the Special and General conditions stipulated in the Consent Order issuad earlier and subject to the special conditions annexed.

This CONSENT is valid for the period ending March 31, 2021

Dgtaly sgmez by P VANIVASAN
08¢ cm e T AVILIAD POLLUTION CONTROL BOARE.

P MAN I MARAN URENGINEE NG DEPARTWENT, posalladre€ 38T siwland
Kasds
D 284 7545006 6 TIek Tease

SeatedT 5332, cne P MANIVARIN
Caxe 2313235

1195328 o253
District Environmental Engineer,
Tamil Nadu Pollution Control Board,
COIMBATORE SOUTH
To
The Director,
M/s HITECH DIE CAST PRIVATE LIMITED,
S.F No. 771, 77/2, 101 Part, Kurumbapalayam Village, Achipatti Post, Pollachi Taluk, Coimbatore District,
Pin: 642002

Copy to:

| The Commissioner, POLLACHI NORTH-Panchayat Union, Pollachi Taluk, Coimbatore District .

2. Copy submitted to the Member Secretary, Tamil Nadu Pollution Control Board, Chennai for favour of kind iaformation.

3. Copy submitted to the JCEE-Monitoring, Tamil Nadu Pollution Control Board, Coimbatore for favour of kind information.
4. File
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CONSENT ORDER NO. 1905121398241 _ DATED: 01/03/2019.

PROCEEDINGS NO.F.0470CBS/OL/DEE/TNPCB/CBS/W/2019  DATED: 01/03/2019

SUB: Tamil Nadu Pollution Control Board ~-CONSENT TO OPERATE - DIRECT -M/s. HITECH DIE
CAST PRIVATE LIMITED , S.F.No. 77/1, 77/2 & 101 Part, KURUMBAPALAYAM
villagePollachi Taluk and Coimbatore District - Consent for the operation of the plant and discharge
of sewage and/or trade effluent under Section 25 of the Water (Prevention and Control of Pollution)
Act, 1974 as amended in 1988 (Central Act 6 of 1974)~— Issued- Reg.

Ref: 1. CTO Proc. No.T1/CBE/W&A/F-115/18490816518/92-1 dated: 25.06.1992
2. CTO-Expansion Proc. No. T7/TNPCB/F13831/RM/CBE/W&A/2008 dated 08.04.2008
3. Unit application id 21398241 for CTO-Direct in OCMMS dated 22.02.2019
4, LR No: F.0470CBS/OL/AE/CBS/2019 dated 26.02.2019
5. Minutes of the 71th ZLCCC meeting dated 27.02.2019 held at the O/o, JCEE(M), Coimbatore

CONSENT TO OPERATE is hereby granted under Section 25 of the Water (Prevention and Control of Poliution) Act, 1674 as
amended in 1988 (Central Act, 6 of 1974) (hercinafter referred to as “The Act”) and the rules and orders made there under to

The Director,

M/s . HITECH DIE CAST PRIVATE LIMITED
S.FNo.77/1,77/2 & 101 Pant,
KURUMBAPALAYAM Village,

* Pollachi Taluk,
" Coimbatore District.

Authorising the occupier to make discharge of sewage and /or trade effluent.

This is subject to the provisions of the Act, the rules and the orders made there under and the terms and conditions incorporated

under the Special and General conditions stipulated in the Consent Order issued earlier and subject to the special conditions anpexzd.

This CONSENT is valid for the period ending March 31,2021

Dupitaly 5red by P. MANMASAN
Dt ol ca Ze) POLLUTION CONTROL BOARS.

AMLNATY
e ENEHEIRNG DEPARTVENT, pouta'(55e=418001, sta Tami
- Nace
- 2 22322375954 Tae Sa T ecnek a8 T6cET IeT JeaSA)
©

Se5a0 £nn? MANWARAN

Cas 227 195121635737
District Environmental Engineer,
Tamil Nadu Pollution Control Board,
COIMBATORE SOUTH
To
The Director,
M/s.HITECH DIE CAST PRIVATE LIMITED,
S.F No. 77/1, 7712, 101 Part, Kurumbapalayam Village, Achipatti Post, Pollachi Taluk, Coimbatore District,

Pin: 642002

Copy to:

1.The Commissioncr, POLLACHI NORTH-Panchayat Union, Pollachi Taluk, Coimbatore District .

2. Copy submitted to the Member Secretary, Tamil Nadu Pollution Control Board, Chennai for favour of kind informaticn.

3. Copy submitted to the JCEE-Monitoring. Tamil Nadu Pollution Conti ol Board, Coimbatore for favour of kind information.

4. File
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Tamlinadu Pollution Contrel Board

. From : To

K. Kamaraj M E : ' The Deputy Olrector,

District Envircnmental Englneer, ) Town ana Country Planning,
Tanynadu, Poliution Control Board, N Corporatien Commerciaf complex,
J. Kapnla Towers 1lrd Floor, ! Dr.Nanjappa Rezd,
265,1Mct:upalayam Road, ) . Colmbatore 6410138.
Colmbatore - 641 043 : :

Lr No.DEE/CRE/F 433[5?5 dated 06.04 zm ‘ :

'mpc Boand- PKD Couege, Khmmbapalayam Wlage Pollachl Taluk, Coimbatore
Dlstnct-Constructlon of addmonal buﬂdmgs- clarificetion fumlsﬁed—reg
ww.s&du G0t s 02‘03.134
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1
the 2l pollutk:n caused by thelir operatlons. HuWever these un'ts have pmvlucd agequate air

pcllundmccntrol measures to contaln thelr emlsslons w;thm the limits prescribed oy the TNF‘C’
Board ;n‘d are belng closely monltored by TNPCB regularly.

';NPC Board is not having an'y-norrﬁs for the distance.crlr.erla between zﬁ-a foundry and
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Tamilnadu Pollution Control Board 2’
From, To:
K.Kamaraj, M.E., The Deputy Director,

Districe Environmental Engineer, Town and Country Planning,
Tamilnadu Pollution Control Board, Corporation Commercial Complex,
3, Kapila Towers, IlIrd Floor, Dr.Nanjappa Raod,

266, Mettupalayam Road, Coimbatore - 641 018,
Coimbatore — 641 043.

Lr.No.DEE/CBE/F433/AEE dated 06.04.2011

Sir,
Sub: TNPC Board PKD College, Kirumbapalayam Village, Pollachi
Taluk, Coimbatore, District - Construction of additional
buildings clarification furnished -reg.

Ref: ®.&.c601.586/11 Gamod mrei: 02.03.11.

F—

With reference to your letter cited above, lam to Inform that as
the said college owned by M/s PKD Trust at Kurumbapalayam
Village, Pollachi Taulk, Coimbatore District is located in the
adjacent premises of M/s. Unicast Alloys (P) Ltd., and M/s. Hi-tech
die cast (P) Ltd., (both are foundry units functioning since 1993)
and is making frequent complaints against the air pollution caused
by their operations. However these, units have provided adequate
air pollution control measures to contain their emissions with in
the limits prescribed by the TNPC Board and are being closely
monitored by TNPCB regularly.

TNPC Board is not having any norms for the distance criteria
between the foundry and Educational institutions. However, it
advisable to provide adequate width of buffer zone between the said
units compound wall and the proposed building, More over it is
advisable to locate the proposed building away from the industry’s
compound wall to the maximum extent possible.

In the said buffer zone the said institution may be advised to
plant tree saplings so as to develop thick green belt cover in
between the unit’s compound and the college building to attenuate
the air and noise pollution if any.

Sd/-
District Environmental Engineer,

Tamilnadu Pollution Control Board,
Coimbatore.
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M.M. No. 1847 /2020/ A2 Taluk office,

Pollachi.
11-07-2020.

CERTIFICATE

M/s. Unicast Alloys (P) Ltd., is situated at Kurumbapalayam Village, Pollachi Taluk
and Coimbatore District. The lands owned by M/s. Unicast alloys (P) Ltd., is falling
under the following survey No's registered at Sub Registrar office, Pollachi vide
document numbers., 2549/1990, 1608/2009 and 4278 /2016.

S.No Survey No Land Area (in Hectares)

1 100 (Patta No.381) 1.34.50 hectares

2 78/1 A 0.71.50  hectares

3 78/3 A 0.55.00  hectares

4 98/1D 0.68.00  hectares

5 98/3 A 0.20.50  hectares
Total area = 3.49.50 hectares

In the above said lands M/S. Unicast Alloys (P) Ltd., is running the production Units
In the following survey numbers and land area.

S.No Survey No Land Area (in Hectares)

1 78/1A 0.71.50  hectares

2 78/3 A 0.55.00 hectares
Total area = 1.26.50 hectares

It is found the moulding sand is dumped in their own land to the extent of 0.20.50
hectares falling under the survey No. 98/3 A,

Also it is certified the company is not dumping any waste sand in and around
Pollachi taluk area.

e Signed by ....

Revenue Taluk officer
Pollachi.

dt. 11.07.2020
To,
M/s. Unicast Alloys (P)Ltd.,
Kurumbapalayam Village,
Pollachi.Taluk.
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TAMILNADU POLLUTION CONTROL BOARD
Advanced Environmental Laboratory, Coimbatore — 641 030.

g

From <
N.Selvara). M.Se., M.  Cast H d -
Assistant Director (Lab) SE} 0."7/1 r7f’ &.IO]pan.
Advanced Environmental Laboratory Kurumbapalayam Village,

‘Tamilnadu Pollution Contrei Board * chipatti (Post),

No.5. Ramasamy Nagar. Kavundampalayam. "« "achi (Taluk),

Coimbatore - 641 030.

Email - aclcbe@tnpeb.gov.in
Lr.No. TNPC Bd’AD (LYAEL — CBE/AAQS & SM/F.No.P.72021 — 22, Datd@ <L

Sir.

Coimbatore (District).

Sub:  Furnishing of Report of Analysis of Ambient Air Quality / Stack Monitoring /
Ambient Noise Level Survey - Reg.

Rel: 1. This office Lr.No.TNPC Bd/AD (LYAEL-CBE/Air survey/F.No.P.7/21 =22,
dawed 02.02.2022.

|2

- Your Letter No.Xil, dated 05.03.2022.
3. Cash Receipt No.i45471 dated 07.02.2022 for Rs.73,200/-
LR 2
l'am sending herewith the Report of Analysis of Ambient Air Quality /Stack Monitoring /
Ambient Noise Level Survey conducted in the vicinity of your industry M/s.Hitech Die Cast
Private Limited.. on 04.03.2022 & 05.03.2022 with invoice for a sum 0f Rs.73.200 /- (Rupees
seventy three thousand and two hundred only) towards the above survey / analysis charges. and

the same has been adjusted with the advance fees received vide reference (3) cited.

Kindly acknowledge the receipt of the report without fail.

é F%'B 01—
Assnstant D a

AEL TNPCB~ CBE

Encl: As above. ) ’3
k)
Copv to: "'

I The District Environmental Engincer. TNPCB. Coimbatore (South) for favour of kind
information please.

2. Copy 1o file.

o\

Page 1 0of9
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TAMILNADU POLLUTION CONTROL BOARD
Advanced Environmental Laboratory, Coimbatore — 641 030.
TEST REPORT

ULR-TC72522000000271H
Report No.69/AEL — CBE/ AAQS/2021 - 2022, Dated 14.03.2022.

1. Name of the Industry : M/s.Hitech Die Cast (P) Ltd.,
2. Address o the Industry S.F.No.77/1, 77/2 & 101part, Achipatti (Post),
Kurumbapalayam Village, Pollachi (Taluk), Coimbatore.

3. Date o' Survey : 04.03.2022 & 05.03.2022.

4. Duration ol Survey i PMo: 8 Hrs & PM; s : 24Hrs

5. Category : Orange/Large

0. Test Started on : 14.03.2022.

7. Test Completed on : 14.03.2022.

8. Matrix ! : Ambient Air Quality

- Metcorological Conditions

“Ambient Min Max | Relative Min Max
~Temperature (° C) 27.8 334 | Humidity (%) 18 33
i&ulhcr Condition Clear Sky Rain Fall (mm) -
i Predominant Wind Direction | North East — South West | Mean Wind Speed (km/hr) -
: o Eastf» West

Ambient Air Quality Survey Results

i . Pollutants Concentration
S8k ~ Location

s
2 S x| EeE (microgram / m*)
No | o * % E 82| PMy [ SO; | NO;
' a e il PMs
- | —
11 On top of Scaffolding near Main entrance | North East | 70 3.0 48.0 6.0 | 10,0 -
i of M/s. Hitech Die cast (P) Ltd..

—
—
=]

"2 On top of ScafTolding near Worker's Rest | South East
. Room Building of M/s. Hitech Die cast (P)
i L ltd.. i
73 1 On top of Scaffolding at South West side | South West | 275 | 3.0 780 | 120 170 | -
' of Worker's Quarters of M/s.Unicast
: Alloys Private [td..
* 4 | Ontop of Scaffolding at West side of the West 108 [ 3
i unit near Administrative oftice of i
1 M/s.Unicast Alloys Private Ltd.. :
i3 i On top ol Scaffolding near Main entrance | North West | 55 3.0 64.0 100 | 17.0
i 1ol'M/s.Unicast Alloys Private Ltd..
Note:- * With respect 10 major emission sources,
PMiu. So2 & Noa the analytical results are restricted to the sampling period of 8 hrs.
PM> 5 the analytical results for the sampling period of 24 hrs.

3.0 54.0 8.0 | 13.0 -

720 | 11.0 | 160 [ 28.0 |

N

¢ ‘Test Performed Test Method
) PMo IS 5182: (Part 23) - 2006
! 50, Modified West — Gaeke / IS 5182: (Part 2) — 2001 RA: 2012
i NO, Jacobs — Hochheiser / IS 5182: (Part 6) — 2006 RA: 2012
o -- End of Report — .
N\ v ;
o A (ngt o
ES D.C.8.0 Assistant Dir ARL bY,

AEL - TNPCB - CBE.
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TAMILNADU POLLUTION CONTROL BOARD
Advanced Environmental Laboratory, Coimbatore — 641 030,

52

AMBIENT AIR QUALITY SURVEY
Schematic Diagram Showing Location of Sampling

Report No.6Y/AEL ~ CBE/AAQ/SM/2021 - 2022, Dated 14.03.2022.

1. Name and Address of the Industry : M/s.Hitech Die Cast (P) Ltd,,

S.FNo.7711,712 & 101part, Achipatti (Post),

Kurumbapalayam Village,

Pollachi (Ta!uk), Coimbatore (District).
2. Date of Survey

04.03.2022 & 05.03.2022.
3. Predominant wind direction North East — South West & East — West
4. Weather condition Clear Sky N
Station -V Station — I ﬁ
I North West- 55mt ] - ’ |

2OTh WWest- SSmt
PMi, 1 64.0 pe/m?

SO, : 100 Ltg/m'f
NO2 17,0 pg/m’

North East- 70mt
PM,, : 48.0 pg/m’
§0; : 60 pg/m’
NO2 : 100 ug/m'

Station - [V

West- 108mt .
PMu,. @ 720 ng/m’

SO 1 110 pg/m’
NO: 160 pgin' < ] Ead
PMsc @ 280 wom’

Station — 111 Station - II

South West- 275my South East- 110m¢
PMi 2 780 p/nd’ PMio @ 540 pg/m’
SO: 1120 pm® SO, : 80 pgm'
NOY :17.0 pg/m? NO2 : 130 pg/m’

Noie:- PMyy. So,

PM: s value is expressed in pg/m? for the sampling period of 24 hrs,

& No, values are expressed in pg/mand restricted to the sampling peﬁod of 8 hrs.

A UY \
R nY | ) q
tjgis Dﬁ? Ass(ig;nlglfi{k‘akq fz7 Q,

r (’L b),
AEL -TNPCB-C E.
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TAMILNADU POLLUTION CONTROL BOARD

Advanced Environmenta]

Laboratory, Coimbatore — 641 030.

IULR-TC702522000000271P]

TEST REPORT

Report No.69/AEL - CBE/ SM/2021 - 2022, Dated 14.03.2022
) i 3

1. Name of the Industry

(%)

- Address of the Industry

)

- Date of Survey

+

. T'est Started on

wn

- Test Completed on

M/s Hitech Die Cast (P) L.,
SF.No.77/1, 712 & 101 part,
Achipatti (Post), Kurumbapalayam Village,

Pollachi (Taluk), Coimbatore (District).
04.03.2022.

14.03.2022.
14.03.2022.

6. Matrix Stack Emission
7. Type of Industry Cast Iron and SG Iron Castings Manufacturing
Stack Monitoring Survey Results

i1 Pollutants
e | . = -] [ | 3
8L Stack attached to ] Sl P 2 (mg/Nm")
No | . col 2352
Fo $T|SE g 2% | PM | So; | No,
! 5 |> -
ii 1. I lnductio_n furnaces — 1.5 Tons/Hr 48 | 13.74 | 12,977 | 190 | 8.0 | 3.01
1
i (Alter Cassette type Dust Collector)
. 2. i Shot Blast Machine - 0.5 Tons 37 | 1223 | 5315 | 520 - -
: | (Alier Cassette type Bag Filter)
L

Test Performed

Test Method

i Particulate Matter

IS 11255: (Part 1) - 1985 (RA: 2003) s

AN
L,\_,A@
J.E.

)
2
S

-- End of Report -

e Cz &L rl -
. n
D.CTS.O Assistant i:':eam?( ab),

AEL - TNPCB - CBE.

Page 4 of 9
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TAMILNADU POLLUTION CONTROL BOARD
Advanced Environmenta] Laboratory, Coimbatore — 641 030,
o STACK DETAILS

Report No.6Y/AEL — CBE/SM/2021 = 2022, Dated 14.03,2022.
I. Name and Address of the Industry; M/s.Hitech Die Cast (P)Ltd,,

S.FNo.77/1, 772 & 101part, Achipatti (Post),
Kurumbapalayam Village,

Pollachi (Taluk). Coimbatore (District).

2. Date of Survey : 04.03.2022,
|' -:INO_;_ - - Particulars 1 B 2 —E
|Ii o m_' Stack attached to Induction Furnace | Shot Blast Machine
;-.-j.:..  Details mu_cess stack Melting --
Ii_'% ._Tm;] G Level in (m) 240 8.0
'L_-l_._rDiameler in (m) 0.6 0.4
ijr_ _3——1 Port hole height from Ground Level or bends or 13.0 _ a7
E (.‘1ucls in (m) r
Ifi" 6. —m&ilh % Sulphur content) Electricity Electricity
—
i 7. | Fuel Consumption rate per day (mention units) - -
8 [ Stack Capacity 1.5 Tons/Hr 0.5 Ton
I!'m_‘_)j | APC Measures provided Cassette Type W
I ! ' Dust Collector Bag Filter
i 10, |APC functional status B Working Working
fL 11| Ambient temp in °K B T304 305 :
ll—li-_! Temp of tlue gas in °K 321 310
Ir Velocity of flue gas in m/sec 13.74 12.23
[ Volume of flue gas sampled in m’ 1.008 1.012
T "—’ Gaseous Discharge rate per Nm*/Hour 12,977 5315

o | |
J.ES

QYZ,
D.C.S.0 Assistant Dir. ?( ab),
AEL - TNPCB - CBE.
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'I‘AMILN,}DU POLLUTION CONTROL BOARD
Advanced Environmental Laboratory, Coimbatore — 641 030.
AMBIENT/SOURCE NOISE LEVEL SURVEY - Report of Analysis

[ULR-TC702522000000271F; n
Report No.69/AEL — CBE/ NLS/2021 — 2022, Dated 14.03.2022.

1 . | Name of the Industry M/s.Hitech Die Cast (P) Ltd., 1

2. | Address of the Industry S.F.No.77/1. 77/2 & 101part. Achipatti (Post), Kurumbapalayam

i Village, Pollachi (Taluk), Coimbatore (District).

3. T Date ol Survey 04.03.2022. |

i.-(:f!cgory Orange/Large | Land use Classification -- —

_Type of Survey Ambient Time of Survey Day

| Meteorological conditions Clear Sky

‘;_La\lntrix Sound Level

Logging Parameters

| Instrument Used - Larson & Davis Serial No 824 A 2030
!’_L(;gging Interval 10 Minutes each point Measuring Range 50-110 dB(A)

' Weighting “A* | Peak Weighting “C" | Time Weighting FAST

i Sound Incidence RANDOM Time in hrs 15.30 Hrs to 17.00 Hrs.

Report of Noise Level Monitoring

T -
| Sound Level — dB(A)
| S1 . Location ] g .
| No E g 3 Leg | Loo | Lso | Ly | Min | Max
i Z~ B
; | P
} At Ambicnt: a e
" 1. | Near Administrative office building of 108 West 579 | 57.0 | 58.0 | 58.6 | 56.7 | 59.3

M/s.Unicast Alloys (P) Ltd..
{2. At Muincntrancéol'M/s.UnicastAlloys 55 | North West | 56.8 | 55.8 | 56.4 | 57.9 | 55.5 | 58.8
(P Ld..
I Near Worker’s Quarters of M/s.Unicast 275 | South West | 52.6 | 52.2 | 52.5 | 53.1 | 52.2 | 53.5
Alloys (P) Ltd.. :
4. | At Main entrance of M/s.Hitech Die cast 70 | North East | 56.7 | 55.8 | 56.0 | 59.0 | 55.7 4 60.0
(P) Lid..
Near Workers Quarters of M/s.Hitech Die | 110 | South East | 52.8 | 51.6 | 52.3 | 53.9 S1.5 | 56.3
cast (P) Ld..

Note: L90 Value refers to background noise: L50 Value refers to mean noise.L10 value refers to
nuisance or annoyance level :Leq value is the average energy for the measured period.

o

=l

-- End of Report --
I e 0/
i N2
JE S D.C.S.0 Ass stan Di ccl
AEL - TNPCB
Page 6of9
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TAMILNADU POLLUT[ON CONTROL BOARD
Advanced Environmental Laboratory, Coimbatore — 641 030.

GENERAL PARTICULARS
Report No.6Y/AEL — CBE/AAQ/SM/2021 — 22, Dated 14.03.2022.

Name and Address of the Industry

Date of Survey

M/s.Hitech Die Cast (P) L.,
S.F.No.77/1,7712 & 101 part, Achipatti (Post),
Kurumbapalayam Village,

Pollachi (Taluk). Coimbatore (District),
04.03.2022 & 05.03.2022.

sL] Head of Particulars Particulars »
N |
1- L. I Process Description Cast Iron and SG Iron Castings Manufaéturjng.
:_2-. i Emission Sources Induction Furnace, Shot Blast Machines.
.‘s.--;r-l-'ugili\‘e Lmission Sources Vehicle movements. :
L ! Raw Material Consumptions §l.No Raw I\:daterials (juantity ,
. ' | Silica Sand 8064 Kgs
E 2 Bentonite Powder _ 1536 Kgs
1’ 3 | Gotron (Coal Dust) 3 960 Kes
: i 4 | M.S.Scrap 1555 Kgs
‘ 5 | MSPunching 11600 Kygs
6 | Carbon Coke 81 Kgs
7 | Shell Coke 768.5 Kgs
: , 8 | C.L Borings 1600 Kgs
. 9 Home Returns 9515 Kgs |
i 5. | Production Capacity as per Air Consent | Cast Iron and SG Iron Castings — 1450 Tons/Month, |
: order Mo. & Date As per Air Consent order No. 1905221398241 Dated 01.03.2019.
: ;.“flTr'()'(J_\:—él_ion on the day of Survey L. 8.G.Iron-17.27 Tons.
o 2. Grey Iron - 6.74 Tons. ’

- } ,
{ 7. | Air Consent Order No. Validity upto 31%
| March 2021,

Air Consent order No. 1905221398241 Dated 0] .03.2019
Validity upto 31.03.2021.

i 8. Details of APC measures
=

Cassette type Dust Collector

i 0. |l-'uncliunal Status of APC measures
)

Working

: j UNIrIle Observations

B

\('/,\?-\

ll-%

1\ V = [N
Kb QQ jé/\\ l .
D.C.S.0 Assistant Directo (La )s

AEL - TNPCB - CBE,
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’I‘AMILNQDU POLLUTION CONTROL BOARD
Advanced Environmental Laboratory, Coimbatore — 641 030.

INFERENCE REPORT NO. 69/ AEL — CBE/ A.A.Q.S./ S.M. Dated 14.03.2022.

1. Name of Industry M/s.Hitech Die Cast (P) Ltd,,

S.F.No.77/1, 77/2 & 101part, Achipatti (Post),
Kurumbapalayam Village,

' Pollachi (Taluk), Coimbatore (District).

2. Pollution ("mcgor_\-' : Orange/Large

3. Date o A.A.Q. Survey : 04.03.2022 & 05.03.2022.

4. Predominant Wind Direction : North East — South West & East — West
5. Weather condition : Clear Sky

-

STATUS OF POLLUTANTS LEVEL

I. AMBIENT AIR QUALITY:-

1. Total No. of’ A.A.Q. stations monitored : PMp: 5Nos & PM; s: INo

2. No. of A.A.Q. stations in which Pollutants

Level exceeded the Boards standards (PM,g) & PMs @ NIL

Sl ‘
| No : POLLUTANT Maximum | Minimum

il

| Respirable Suspended particulate
Matter: PMo

1
H
I
{
|
|

19

'.—ai

PMa

GASEOUS POLLUTANTS:-

() SO,

(i) NO,

1. STACK MONITORING:-

1. Total No. of Stacks Monitored 12
2. No. of Stacks in which Pollutants level
Exceeded the Boards standards . NIL
Nan? 2o/ (‘E J [\ —~
KA 3
\ee £rr N JW«-"
‘LES D.C.5.0 Assistant Dir t\ar:l ab),
. ALL - TNPCB - UBE.
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Scanned with CamScanner



TAMILNADU POLLUTION CONTROL BOARD g
Advanced Environmental Laboratory, Coimbatore - 641 030,
BILL

Report No.69/AEL -~ CBE/AAQ/SM/2021 — 2022, Dated 14.03.2022. o
Bill No. | 6972021 - 2022
Date [ 14.03.2022.

'I.O

M/s.Hitech Die Cast (P) Ld..
5.F.N0.77/1. 77/2 & 101 part. Achipatti (Post), Kurumbapalayam Village,
Pollachi (Taluk). Coimbatore (District).

Ref:  1.Bd’s Memo No.TNPCB/DD(L)/02031/2019 Dated 08.09.2021.G.0.(2D) No.13
dated: 31.08.2021] (REVISED ANALYTICAL CHARGES)
~ 2. This office Lr.No.TNPC Bd/AD (LYAEL-CBE/Air survey/F.No.P.7/21 =22,
dated 02.02.2022.
3. Your Letter No.Nil, dated 05.03.2022.
4. Cash Receipt No.145471 dated 07.02.2022 for Rs.73,200/-

19

2211 1]
i Sl ~ Description Rate No. of Amount |
No. r (Rs) | Stations/Stacks (Rs) |
| 1. ['5AMPLING CHARGES: )
I (i). Ambient Air Quality Monitoring 3,500.00 6 21,000.00
! (ii). Source Emission Monitoring 13,100.00 | 13,100.00
! (PM. SO2 NOs_ete..)
i luiii).Source Emission Monitoring (Pm) 9,600.00 1 9,600.00
! 2. | ANALYTICAL CHARGES: ;;
| (1). Ambient Air Samples 3,150.00 5 15.750.00 |
' PMiiS'80O,. NO; (each Rs.1,050/-)..... a
(ii). Ambient Air Samples 1,050.00 1 1.050.00
PMa 5 (each Rs. 1.050/-)..... N
(iii). Source Emission Samples 3,150.00 1 3,150.00
PM. §0.. NO, (each Rs.1.050/-).....
(iv). Source Emission Samples - PM 1,050.00 1 1,050.00
. (Rs.1.050/-) o
3. | AMBIENT MONITORING CHARGES: o
(i). For first 3 stations 7,000.00 - 7.000.00
4. | TRANSPORATION CHARGES - 1,500.00 !
1 —
; Total - 73,200.00
rl.css: Advance — (Vide Ref No.4) i , 73,200.00 |
| Balance 10 pay . Nil

S D.C.S.0 Assistant Direft
AEL - TNPCB

e %{@v (Q 1) ﬁ‘?g)q 2/

E.
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TAMILNADU POLLUTION CONTROL BOARD
i Advanced Environmental Laboratory, Coimbatore — 641 030,
From To

K.Selvaraj, M.Se.. i R Iard. e
Assistant Director (Lab) .No.98/1D, 100& 101 part

Advanced Environmental Laboratory Kurumbapalayam Village,
‘Tamilnadu Pollution Contro| Board Pollachi (Taluk),

No.5. Ramasamy Nagar, Kavundampalayam,

Coimbatore - 641 030,

l~ -mail - aclcbe@tnpcb. .gov.in
"LeNo.TNPC Bd/AD (LYAEL - CBE/AAQS & SM/F.No. P.21/2021 - 22 Daeziaianm

Sir.

Coimbatore (District).

Sub: F urnishing of Report of Analysis of Ambient Air Quality / Stack Monitoring /
Ambient Noise Leve] Survey — Reg.

Rel: 1. This oflice Lr.No.TNPC Bd/AD (LYAEL-CBF/Air survey/F.No.P.21/21 -22
dated 02.02.2022.

o

- Your Lr.No.Nil dated 04.03.2022,

[5%]

- Cash Receipt No.145472 dated 07.02.2022 for Rs. ] ,05,150/-

*kkks

I'am sending herewith the Report of Analysis of Ambient Air Quality/ Stack Monitoring/

Ambn.nl Noise Level Sury ey conducted in the vicinity of your industry M/s,Unicast Alloys (P)

Ltd.. on 03.03.2022 & 4. 03.2022 with invoice for 3 sum of Rs.1 OS 150 /- (Rupees one lakh fi ive

thhusand one hundred and fifty only) towards the above survey / analysis charges, and the same

has been adjusted with the advance fees received vide reference (3) cited.

Kindly acknowledge the receipt of the report without fail,

? ”/2/
Assnstan Di c

\ AEL TNPCB— BE
Encl: As above,

Copy to: P ’

L. The District Environmenta] Engineer, TNPCB, Coimbatore (South) for favour of kind
information please,

2. Copy to file.
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Advanced Environmental

TAMILNADU POl LUTION CONTROL BOARD

Laboratory, Coimbatore — 641 030.

ULR-TC7025220000002707

TEST REPORT -

Report No.68/AEL — CBE/ AAQS/2021 - 2022, Dated 14.03.2022,

[. Name of the Industry

-

2. Address of the Industry

M/s.Unicast Alloys (P) Ltd,,

S.F.No.98/1D, 100 & 101 part, Kurumbapalayam Village,
Pollachi (Taluk), Coimbatore (District),

3. Date of Survey 03.03.2022 & 04.03.2022

+. Duration of Survey PMyo: 8 Hrs & PM2s : 24Hrs

5. Category Orange/Large

0. Test Started on 11.03.2022,

7. Test Completed on 11.03.2022.

8. Matrix Ambient Air Quality

Meteorological Conditions

: Ambicnt i Min Max | Relative Min Max
: Temperature (°C) 276 331 Humidity (%) i 28 46
i Weather Condition Clear Sky Rain Fall (mm) ~ Nil
il’fduminanl Wind Direction | North East — South West | Mean Wind Speed (km/hr) --

Ambient Air Quality Survey Results

L = o Pollutants Concentration
" S SL Location 2 A - E El (microgram / m®)
No | :‘:’ * -2 E| 8 o PMy, | SO, NO,; PM,«
! - Lol mEp
I Q a )
. ' ()n 1op of scaffolding at North East corner | North East | 105 2.0 53.0 | 8.0 16.0 -
nur Main Entrance. i ;
277¢ : On 1op of scaffolding near Labour Quarters. | Soutk Fast | 150 2.0 60.0 7.0 [ 17.0 - i
S : On top scaffolding in the Open field of South West | 210 2.0 740 | 13.0 | 21.0 21.0
i | Disha A Life School. ) _ ;
i 4 [Ontop scaffolding in the Open field of West — 200 2.0 71.0 | 12.0 | 200 -
i Disha A Life School. South West )
¢ 3 Ontop scaffolding in the Open field of West — 135 2.0 640 | 100 | 170 -
£ Disha A Life School. North West _ |

Note:- * With respect to major emission sources.
- PM\y. So; & No, The analytical results are restricted to the sampling period of 8hrs
PM. 5 The analytical results for the sampling period of 24 hrs,
Near by unit M/s,Hitech Die Cast (P) Ltd was in operation on the day of AAQ Survey

{ Test Performed Test Method
! PM,, IS 5182: (Part 23) — 2006
SO, Modified West — Gaeke / IS 5182: (Part 2) - 2001 RA: 2012
NO, Jacobs — Hochheiser / IS 5182: (Part 6) — 2006 RA- 2012
-- End of Report -
}‘ ’
y: ;9
LE.S D.C.S.0 Ass nt Direct (
AEL - TNPCB -
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TAMILNADU POLLUTION CONTROL BOARD
Advanced Environmental Laboratory, Coimbatore — 641 030.

Report No.68/AEL - CBE/AAQ/SM/2021 — 2022, Dated 14.03.2022.

AMBIENT AIR QUALITY SURVEY

Schematic Diagram Showing Location of Sampling

1. Name and Address of the Industry :

2. Date of Survey

3. Predominant wind direction

3

l. Weather condit

Station - V

Ms.Unicast Alloys (P) Ltd.,

S.F.N0.98/1D, 100 & 101 part, Kurumbapalayam

Village, Pollachj (Taluk),
Coimbatore (District).
03.03.2022 & 04.03.2022.

ion

West - North West-135mt
PMy @ 640 py/m’
S0, 1100 pg/m?

NOx : 17.0 pp/md’

Station — l\;

Source

West-South West — 200mt
PMy @ 710 pg/m’
SO 1120 pgm?
NO2 1200 pg/mt

Station - I1]

South West- 210mt
PMi 1 74.0 pg/m’
5O, @ 130 pym?
NO: @ 210 pe/m?
PMig : 210 pgm'

Note:- PMm. So-

North East — South West

Clear Sky

=]

Station-1

North East-105mt
PMi, : 53.0 pg/m’
SO, : 80 pg/m’
NOz : 160 pg/m®

Station - I1

South East- 150 mt
PMjp : 60.0 pgm
S0 : 7.0 pgm’
NO2 : 170 pgm’®

& No: values are expressed in pg/m’ and restricted to the sampling period of 8hrs

PM: s value is expressed in pg/m?’ for the sampling period of 24 hrs,

S

.}g@y D.C.S.0

AEL - TNPCB - CBE.

\

n_.
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TAMILNADU POLLUTION CONTROIL, BOARD

Advanced Environmental Laboratory, Coimbatore — 641 030.

[ULR-TC702522000000270P]

TEST REPORT

Report No.68/AEL — CBE/ SM/2021 — 2022, Dated 14.03.2022.

1. Name of the {ndustry

tJ

» Address of the Industry

3. Date of Survey

£

. Test Started on

o

. Test Completed on
- 6. Matrix

7. Type of Industry

M/s.Unicast Alloys (P) Ltd.,
S.F.N0.98/ID. 100 & 101 part, Kurumbapalayam Village,
Pollachi (Taluk), Coimbatore (District).

03.03.2022
11.03.2022.
11.03.2022.

Stack Emission

Cast Iron & SG Iron Castings Manufacturing

- Stack Monitoring Survey Results

il ; o Pollutants (mg / Nm" )

g a, .E ?ﬂ |9

SL | Stack attached to E % -] 2

N Y| G2 | =Se& PM | So; | No,

No P 2 E 2 £
. Po|zE|ET2
; - A
i 1. ! Induction furnace - 1.5 Tons/Hr 39 899 | 15,530 | 17.0 6.4 3.77
i (After Spark Arrestor. Cyclone Separator & Cassette
, | Type Dust Collector.)
2. Shot blast Machine No.2 — 1.0 Tons 36 | 783 | 3414 | 340 | - -
i (Alter Cassette Type Dust collector]
: 3. [ Sand Plant 38 | 7.56 | 13,102 | 320 | - -
‘ (Alter Cyclone scparator & Pulse Jet Type Dust
; i Collector) _
: 4. : Grinding Machines 35 | 759 | 3320 | 29.0 - -
I (After Dust collector) ‘
5[ Shot blast Machine No.1 - 1.0 Tons 36 | 883 | 3850 | 380 | - -
i (After Dust collector)

" Note:- -
Test Performed Test Method
Particulate Matter IS 11255: (Part 1) — 1985 (RA: 2003)
-- End of Report -
.
PP B
}.@@e\ < . % n2—
ES D.C.S.0 Assistant Dire o\( b),
AEL - TNPCB - CBE.
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TAMILNADU POLLUTION CONTROL BOARD
Advanced Environmental Laboratory, Coimbatore — 641 030.

STACK DETAILS
Report No.68/AEL — CBE/SM/2021 — 2022, Dated 14.03.2022.
1. Name and Address of the Industry: M/s.Unicast Alloys (P) Ltd.,

S.F.N0.98/1D, 100 & 101 part, Kurumbapalayam
Village. Pollachi (Taluk), Coimbatore (District).

2. Date of Survey : 03.03.2022.
SLNo | Particulars 1 2
i I. | Siack attached 1o Induction Furnace Shot blast Machine No.2
2. | Details of process stack Melting -
b :
i 3. jDeight fromrG Level in (m) 30.0 5.6
4 | Diameter in (m) 0.8 04
s_—fi.h—rl’ort hole height from Ground Level or bends 11.0 4.2
: i orducts in (m)
. 6. | Fuel Used (with % Sulphur content) Electricity Electricity
|
| | =
i 7. | Fuel Consumption rate per day (mention units) - -
,'. 8. | Stack Capacity - 1.5 Tons / Hr 1.0 Tons
! 9. | APC Measures provided Spark Arrestor, Cassette Type Dust Collector
' | Cyclone Separator &
! i Cassette Type Dust
' , . Collector
| | =
i 10. | APC functional status - Working Working
5__1 1. | Ambient temp in °K 305 305 *
i _
i— 12 ["Temp of Mue gas in 'K 312 309
i
L = = = =
| 13. [ Velocity of flue gas in m/sec 8.99 7.83
|
i 14. | Volume of flue gas sampled in m® 0.800 0.560
[lw_ Gascous Discharge rate per Nm*/Hour 15,530 3,414
[
w2
1 .
v
sl ﬁf(/af
S af (9 gr/ 3 },LQ_
J.E.S D.C.S.0 Assistant Dlrecto (L

AEL - TNPCB - CBE
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SL | Particulars 3 5 6
i No :
i_i‘. : Stack attached to Sand Plant Grinding | Shot blast Machine No. |
| Machines
| 2. | Details of process stack - Grinding - B
i '3, [ Height from G Level in (m) 11.75 13.6 9.1
l 4. | Diameter in (m) 0.8 04 0.4
i—" Tl’un hole height from Ground Level 76 9.0 4.9
t ! or bends or duets in (m)
E 0. ! l'uel Used (with % Sulphur content) Electricity Electricity Electricity
E i ‘: I'uel Consumption rate per day - -
|
| " (mention units)
& Stack Capacity . 1.0 Tons ‘
1i 9. | APC Measures provided Cyclone separator Dust Dust Collector
1 and Pulse Jet Type | Collector
? | Dust Collector
Ih() ]lz\l’(‘ functional status Working Working Working
! 1. 1 Ambicnt temp in K 306 304 304
12, 3 Temp of Nue gas in “K 3 Jos 309
h‘- j Velocity of flue gas in m/sec 7.56 7.59 8.83
l R l Volume of Mue gas sampled in m’ 0.560 0.560 0.640 4
% 15, ; Gaseous Discharge rate per 13,102 3,320 3,850
? I Nm'/Hour

5
R

’%

Assuum mc } Lab)
AEL - TNPCB - CBE.
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TAMILNADU POLLUTION CONTROL BOARD
e e S 2 A D AT A NS

Advanced Environmental Laboratory. Coimbatore — 641 030, '

AMBIENT/SOURCE NOISE LEVEL SURVEY - Report of Analysis

(ULR-TC702522000000270P]

Rey ort No.68/AEL — CBE/ NLS/2021 = 2022, Dated 14.03.2022.
S eeeee———— 1 TR A

i 1..i Name of'the Industry M/s.Unicast Alloys (P) Ltd., '
I 2. ] Addres: of the Industry S.F.No.98/1D. 100 & 101 part, Kurumbapalayam Village, Pollachi
L | (Taluk). Coimbatore (District). -
1 3. | Date of Survey 03.03.2022. O
. Category Orange/Large | Land use Classification o -
Type of Survey Ambient Time of Survey i Day Time
!rMctcorological conditions o B ~ Clear Sky
{ Matrix ] - Sound Level -
. i Logging Parameters i
‘ Instrument Used | Larson & Davis Serial No 824 A 2028
i Logging Interval 10 Minutes each point Measuring Ringi 50-110 dB(A) )
Weighting “A‘ | Peak Weighting “C” | Time Weighting FAST
! Sound Incidence RANDOM Time in hrs 15.00 Hrs to 17.00 Hrs.
a i Report of Noise Level Monitoring B
i Sound Level ~ dB(A)
| Location A _5 - o
No E E ‘3‘ qu Ly Lsg Ly | Min | Max
& | S
l .- =1
; At Ambient: s =
| T | Near Main Entrance of the unit, 105 | North East | 54.1 | 52.8 | 53.0 | 558 | 513 | 603
{3 |'AU South East corner near Worker's 150 | SouthEast | 53.7 | 51.2 | 53.5 | 54.7 | 50.8 | 63.9
: Quarters.
73 [ the Open field of Disha A Life School at 200 | North West | 51.6 | 50.8 [ 51.0 | 51.5 | 49.8 56.7
North West Corner of the unit.
t 4 | Inthe Open field of Disha A Life School at | 200 West 50.8 | 50.2 | 50.6 | 51.4 | 48.7 | 56.9
West side of the unit, _ ) |
. 5 | Inthe Open field of Disha A Life School at | 210 | South West | 53.9 | 52.2 | 532 | 552 | 51.7 60.5
g South West corner of the unit.

Note: L90 Value refers to background noise: L50 Value refers to mean noise.L10 value refers to

nuisance or annoyance level :Leq value is the average energy for the measured period.

- End of Report --

Jale

J.ES

s

D.C.S.0

Assistant
AEL -TNPCB

Hph:
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TAMILNADU POLLUTION CONTROL BOARD
| Advanced Environmental Laboratory, Coimbatore — 641 030.
GENERAL PARTICULARS

Report No.(R/AEL = CBE/AAQ/SM/2021 — 2022, Dated 14.03.2022.
Name and Address of the Industry

M/s.Unicast Alloys (P) Ltd.,

S.F.N0.98/1D, 100 & 101 part, Kurumbapalayam
Village, Pollachi (Taluk), Coimbatore (District).

Date of Survey : 03.03.2022 & 04.03.2022.
! SLNo I Head of Particulars Particulars i
T l’rm.css s Description

| Cast Iron and SG Iron Castings Manufacturing.
Lmission Sources )

Induction Furnace, Shot Blast Machines, Sand Plant and

Grinding Machines.

r 3. || Fugitive Limission Sources Vehicle movements,

{ 4. \ Raw Material Consumptions SLNo Description Quantity

b T |Silica Sand il 7575 Kes

|i l 2 | Bentonite Powder 272.5Kgs

‘l \ 3 | Gotron (Coél:dust) 757.5 Kgs

\ 2 TMS Sorap 7150 Kgs
\ { 5 | M.S.Punching 8760 Kgs

'_ ‘ 6 | Carbon Coke 126 Kgs

\ t‘ 7 | Shell Coke T 595Kgs

) ‘ 8 | C.I Borings 3380 Kgs

2 9| Home Retumns 11765 Kes

h ! Production Capacity as per Air Cast Iron and SG Iron Castings — 1450 Tons/Month.

| Consent order No. & Da}e As per Air Consent order No.1905217273889 Dated 01.03.2019

6. | Production on the day of Survey 1. "S.G.lron— 17.35 Tons
i

2. Grey Iron - 8.45 Tons

7. | Air Consent Order No. Validity upto | Air Consent order No. 1905217273889 Dated 01.03.2019
31™ March 2021. Validity upto 31.03.2021.

8. ! Details of APC measures Spark Arrestor, éiclone separator & Cassette type Dust
Collector, Pulse jet Type Dust Collector and

B

|
|l Cassette type Dust Collector.
" TFunctional Status of APC measures Working

(

i
|
i 10. [ Field Observations

i -

W

» Ql
E}S D.C.S.0 Asslstant Directo¥ (L:ib),
AEL - TNPCB - CLE.
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TAMILNADU POLLUTION CONTROL BOARD
Advanced Environmental Laboratory, Coimbatore - 641 030.
REPORT NO. 68/ AEL - CBE/ A.:A.Q.S./ S.M. Dated 14.03.2022.

1. Name of Industry 2 M/s.Unicast Alloys (P) Ltd.,
S.F.No.98/1D. 100 & 101 part, Kurumbapalayam
Village. Pollachi (Taluk),
Coimbatore (District).

INFERENCE

2. Pollution Category : Orange/Large

3. Date of A.A.Q. Survey - 03.03.2022 & 04.03.2022
<. Predominant Wind Direction : North East — South West
5. W’cqther condition : Clear Sky

STATUS OF POLLUTANTS LEVEL

1. AMBIENT AIR QUALITY:-

1. Total No. of A.A.Q. stations monitored : PMp: 5 & PM,s: 1
2. No. ol A.A.Q. stations in which Pollutants

Level exceeded the Boards standards (PM0) & PM, 5 : NIL

&

e RN

" BOARD's STANDARD
(As per consent order)

POLLUTANT

Respirable Suspended particulate
Matter: PMqy

| PMas
GASEOUS POLLUTANTS:-
i SO, .
(i)  NO;

""1l__STACK MONITORING-- =

1. Total No. of Stacks Monitored 15
2. No. of Stacks in which Pollutants level
Exceeded the Boards standards : NIL
W & ()
(“Q&_l)\a} n 8€ \_ (\'1)’7/?—"‘
J.E.S D.CS.0 Assistant Directol (1/ab),

AEL - TNPCB - UBE.

Page 9 of 10
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TAMILNADU POLLUTION CONTROL BOARD
o Advanced Environmental Laboratory, Coimbatore — 64] 030.

BILL
Report No.68/AEL — CBE/AAQ/SM/2021 - 2022, Dated 14.03.2022. )

Bill No. 69/2021 - 2022
Date 14.03.2022.

To

M¢s.Unicast Alloys (P) Lid..
5.F.N0.98/1D. 100 & 101 part,
Kurumbapalayam Village, Pollachi (Taluk),
Coimbatore (District).
Ref: 1. Bd's Memo No.TNPCB/DD(L)/02031/2019 Dated 08.09.2021.G.0.(2D) No.13
dated: 31.08.2021] (REVISED ANALYTICAL CHARGES)

- This oftice Lr.No.TNPC B&/AD (LYAEL-CBE/Air survey/F.No.P.21/21 -22
dated 02.02.2022.

12

[O¥]

- Your Lr.No.Nil dated 04.03.2022.

<. Cash Receipt No.145472 dated 07.02.2022 for Rs.1,05,150/-
*kkkokk
i SL Description Rate No. of Amount B
INo. ) (Rs) | Stations/Stacks (Rs)
! 1. | SAMPLING CHARGES:
. (i). 5mbient Air Quality Monitoring 3,500.00 6 21,000.00
(ii). Source Emission Monitoring 13,100.00 1 13,100.00
(PM. SO, NOj ete..)

i (ii1).Source Emission Monitoring (Pm) 9,600.00 4 _ 38,400.00
! 2. | ANALYTICAL CHARGES:
- (i). Ambicnt Air Samples 3,150.00 5 15,750.00
; PMo. SO2. NOs (each Rs.1,050/-).....
: (i1). Ambient Air Samples 1,050.00 1 1,050.00
i PMa s (each Rs.1.050/-).....
| (iii). Source Emission Samples 3,150.00 1 3.150.00
! PM. SO.. NO; (each Rs.1,050/-).....
i ! (iv). Source Emission Samples — PM 1,050.00 4 4,200.00
i (Rs.1.050/-) ! 5
{ 3. | AMBIENT MONITORING CHARGES:
! (i). For first 5 stations 7,000.00 - 7,000.00
P :
i 4. | TRANSPORATION CHARGES - - 1,500.00
o Total ~ 1,05,150.00

[ Advance (Vide Ref. No.4) 1,05,150.00 >

Balance o pay Nil

a 9/'7/
we G 1ol g
ﬁs D.CS.0 Assistant Dire t
AEL - TNPCB
Page 10 of 10
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TAMILNADY POLLUTION CONTROL BOARD

!I

Category c [ the Industry :
78
ORANG aadSed
E mmmﬁ%"ﬁ'.

CONSENT ORDER NO, 2205237163048 DATED: 28/03/2022.

PROCEEDINGS NO.F.0470CBS/OL/DEE/TNPCB/CBS/A/2022  DATED: 28/03/2022

it ONIOLHoard ~CONSENT TO OPERATE ~-DIRECT -Mss. R
MIFEDIESIRNo. 77/1, 77/2 & 101(Past), KURUMB APALAY?
achy Coimbatore District - Consent for operntion of the plant and discharge of

emissions under Section 2] of the Ai i ' 1981 ded
in 1987 (Central Act 14 of l98l)ils;:1$rc}"{,:2."on R A e

Ref: 1. CTO Proc. No.T1/CBE/W&A/F-1 15/184908.16518/92-1, Dated:25.06.1992.
2. Latest CTO Proc. No. F.0470 CBS/OL/DEE/TNPCB/CBS/W&A/2019, Dated: 01.03.2019.
3. Unit OCMMS application No. 37163048 for CTO-Direct, Dated: 15.02.2021.
4. 1R No: F.0470 CBS/OL/AE/CBS/2022, Dated: 12.03.2022.
5. Minutes of the 108th ZLCCC meeting held on 23.03.2022 (ltem No. ZLCCC-108-05).

CONSENT TO OPERATE is hereby granted under Section 21 of thEE(R1e: iap #nd Control of Pollution) Act, 1981 as
amended in 1987 (Central Act 14 of 1981) (hercinafter referred to as “The Act™) and the rules and orders made there under to

The Director, X
M’s . HITECH DIE CAST PRIVATE LIMITED
S.F No. 791, 7712 & 101(Part),
KURUMBAPALAYAM Village,

Pollachi Taluk,

Coimbatore District

Authorizing the ier to operate the industrial plant in the Air Pollution Control Area as notificd by the Government and 10
tharizing the occupier 7

make discharge of emission from the stacks/chimneys, . .
This s b::ct 10 the provisions of the Act, the rules and the orders made there under and the terms and conditions incorporated
sy provisions

under the Special and | conditions stipulated in the Consent Order issucd earlier and subject to the special conditions annexed.
General

CHANDRASEKARAN: Gutamd
District. Nlm A
Tami N.‘l..:ﬂllﬂ.. Control Board,
COIMBATORE SOUTH
To
The Dir: cior,
WiaHITECH DIE GAST pRIVATE LIMITED,
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No. 77/1, 7712, 101 (Part),
Kurumbapalayam Village,
Achipatti Post,

Pollachi Taluk,
Coimbatore District,

Pin: 642002

Copy to:

= ST
| /4 , »
TAMILNADU POLLUTION GONTRoL pgppp .

I

1. The Commissioner, POLLACHI NORTH-Panchayat Union, Pollachi Taluk, Coimbatore District
2. Copy submitted to the Member Secretary, Tamil Nadu Pollution Control Board, Chennai for favour of kind information
3. Copy submitted to the JCEE-Monitoring, Tamil Nadu Pollution Control Board, Coimbatore for favour of kind informati;m

4. File

—————ceese
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SPECIAL CONDITIONS

; . - : Col. 2) at the
). This consent to operate is valid f the facility for the manufacture of products (
rate (Col. 3) mentioned below, x:&pflm:g% ine"w prc?ducts and its quantity has to be brought to the
notice of the Board and fresh consent has to be obiained.

Sl, Description Quaniity Unit
No.

1. I Cast Iron & SG Iron Caslings [ 1450 [ Tons/Month

2. This consent to operate is valid for operating the facility with the below mentioned emission/noise
sources along with the control measures and/or stack. Any change in the emission source/control

measures/change in stack height has to be brought to the notice of the Board and fresh
consent/Amendment has to be abtained. '

1 Point source emission with stack :
Stack |Point Emission Source Alr pollution Stack height | Gaseous Discharge
No. Conlt)rol measures  |from Ground |in Nm3/hr
Level inm
01 Induction Fumace 0.75 Advanced Fume | 21.5
TMr & 1.5 T/Hr Extraction System
Cassette Type
ilters /Reverse Air
System)
02 | Shot Blasting Machine 0.5 | Bag Filters with 8.0
T/Batch stack _
03 | Shot Blasting Machine 0.5 | Bag Filters with 6.0
T/Batch stack
04 Sand Plant 60 T/Hr Cyclone with Bag | 6.0
Filter with Stack
05 | Fettling Section Bag Filters with 4.0
stack
_ SKVA - Acoustic 40
% DG Set 62.5 anclosures with
stack
11 Fuglitive/Nolse emisslon :
SL  |Fugitive or Noise Emission [Type of emission | Control
No. sources measures
1. | DG Set 62.5 KVA Noise Acoustic ;
Enclosure ‘
with stack

in excess of the tolerance limits as laid down hereunder :
Tolerance limits

3a). The
5

Parameter

_ : Annexure enclosed if applicable, -
3(b) 'n ¢ Ambient Air in the industrial plant area shall not contain constituents in excess of the tolerance
linuits preseribed below.
T ——
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, TAMILNADU POLLUTION CONTROL oppp
S), |Pollutant ILT:‘;\Lchhled Ubit Tolerance Limits
Na, Industria), Ecologically
Resldential, Sensitive Area
Rural and other |(notified by
frea Central Govt.) |
. |Sulphur Dioxide |Annual microgram/m3 50
! (él(;’z)ur 24 hours microgram/m3 80 %8
2. |Nitrogen Dioxide | Annual microgram/m3 40 10
(NO2) 24 hours microgram/m3 80 80
3.  |Particulate Matter | Annual microgram/m3 60 60
(Size Less than |24 hours microgram/m3 100 100
10 micro M) or
PM10 _
4. |Particulate Matter | Annual microgram/m3 40 40
(Size Less than |24 hours microgram/m3 60 ‘ 60
2.5 microM ) or
PM2.5
5. |Ozone (03) Annual 8 Hours 100 100
' 24 hours 1 Hour 180 180
Sl |Pollutant Time Weighted |Unit Tolerance Limits
po: ] Average Industrial, Ecologically
Residential, Sensitive Area
Rural and other |(notified by
_larea Central Govt.)
6. |Lead(Pb) Annual microgram/m3 0.5 . 0.5
24 hours microgram/m3 1.0 A 1.0
7. |Carbon 8 Hours miligram/m3 02 02
Monoxide (CO) |1 Hour miligram/m3 04 04
8. |Ammonia (NH3) |Annual microgram/m3 100 100
1 24 hours microgram/m3 400 400
9. |Benzene (C6H6) |Annual microgram/m3 5 5
10. |Benzo(O) Pyrene |Anmual nanogram/m3 01 01
(BaP)
~particulate phase
only
11. |Arsenic (As) Annual nanogram/m3 06 06
12. |Nickel (Ni) Annusl nanogram/m3 20 20

The Ambient Noise Level in the industrial plant area shall not exceed the limits prescribed below:

Limits in L.eq.~dB(A) Day Time Night Time

ResidentialArea 55 : 45

All units of the mollution control measures shall be operated efficiently and continuously so as to
achieve the standards prescribed in S1. No.3 above.

The occupier shall not change or alter quality or quantity or the rate of emission or replace or alter the
air pollution control equipment or change the raw material or manufacturing process resulting in
change in quality and/or quantity of emissions without the previous writicn permission of the Board.

The occupier shall maintain log book regarding the stack monitoring system or operation of the plant
or any olﬁcr particulars for each of the guz?o;;gemlions of air pollution control systems to reﬂeé: the
working condition which shall be furnished for verification of the Board officials during inspection.
The occupier shall at his own cost get the samples of emission/air/noise lcvels collected and analyzed

by the TNPC Board Laboratory once in every 6 months/once in & year/periodically. for the p.rameters
as prescribed. ‘

e e —NR
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|

Any upset condition in any of the

and result in violation of the s!plunu kol ont Bar oy A el e

i ) andard tioned in S1.No.3 shall-be reported to the Member
E;@‘;&%éﬂt}“ﬁf’;ﬂ;Envnronmental fz;fgie:c'e??ﬁoﬁ?noﬁug and the concerned DnsmcUAgsxslf::x};
details of such ups‘;t co;gift-it::, Board by e-mail immediately and subsequently by Post with fu

gggsg:flg’r:ie;mlfg;?ys comply gnd carryout the order/directions issued by the Board in this

O .me to time without any negligence. The occupier shall be liable for action as
per provisions of the Act i case of nop comp]iagcc ogl‘ any order/directions issued.
Special Additiona) Conditions;

The unit shall instal] (e 5 - i i i 9
i APproved retrofit emission control device/equipment with at least 70%
P &"‘C“.'“'C li"a"e_r reduction efficiency on all DG sets with capacity of 125 KVA and abave or
g F‘fw 'f.‘ L ;‘umt shall be shify 1o gas based generators within the time frame prescribed in the
notification No. TNPCB/Labs/DD(L)02151/2019 dated 10.06.2020 issued by TNPCB.

The unit shall obtain N Obi . : i .

h o roy Jection Certificate (NOC) from the Tamil Nadu Bio Diversity Board
/N“"c.’"fldBtL(’ Diversity Authority if the unit (IS usizlg any Biological resources or knowledge
assoctated thereto as per the proyisions of Biological Diversity Act 2002.

Additional Conditions;

1. The unit shall operate and majntain the APC measures such as dry Cassette filter / reverse air
system with Stack altached to the Induction Furmaces fixed with interlocking system to the furnace

0CS arrangement, Bag Filters with Stack attached to the Shot Blasting Machines, Cyclone separator
with Pulse Jet Bag Filter and Stack attached to the Sand Plant, Bag Filters with Stack attached to the

Iicugng gcction S0 as 10 satisfy the Emission/National Ambient Ajr Quality standards prescribed by
e Board.

2. The unit shall satisfy the Ambient Noise Level standards prescribed by the Board,

3. The unit shall operate and maintain the online monitoring system connected to the induction furnace
and connectivity to the Care Air Centre, TNPCB, Chennai.

4. The unit shall meet the particulate matter standards of 150 mg/NMS for induction furnace.

5. The unit shall operate and maintain the Mechanical Reclamation Plant efficiently and continuousty
S0 s to recycle the entire waste sand generated from the process.

6. The unit shall continue to develop more green belt around the premises.

7. The unit shall ensure good quality of Mps shall be used for melting activity,
8. The unit ghall keep good housekeeping inside and outside the factory premises,
9. The unit shall not go for any Expansion activity without obtaining prior Consent of the Board.

10, ision of consent fee b lhg Govcgr_xmenl, the unit shall remit the difference in amount
wi.hlfn%a:: ,‘,’,f,f,‘if,"f-mm the date of notification. Failing to remut the consent fee, this consent order wijll
' be withdrawn without any notice and further action will be initiated against the unit as per law,

: ufacture “use snd l!_uowawhy lastics™ such s plastic sheets used for food

‘lv: Thi: :mt ﬁgﬁgn?:)mi"g table ctc., plastic plates, plastic coated tea cups, plastic tumbler, water
pouches ag packets, plastic straw, plastic carry bags and plastic flags urespective of thickness, eic as
f the G.0 (Ms Né, 84, Environment & Forest Department of Tamil Nadu Government (EC.2)

tification dated 25.06.2018.

: ith the B-Waste Management Rules, 2016, E-waste as listed in Schedule-1
gng:edmét ‘3::,’,::13 |b|;c“::lg’ax‘1}r‘|elized through c§llection centre or dealer of authorized producer or
i'mantler %r recycler or through the designated take back service provider of the producer to
8uthorizeg disma?{lcr or recycler. The unit shall maintain records of e-waste generated by them in
Fom-2 and make such records available for scrutiny by the TNPCB, The unit shall file annual refums
in Form-3, to the TNPCB on or before 30th day of June following the financial year.
- 15, The up; comply the final orders to be issued in the Civil Appeal No, 7066 of 2021 pending in
the Hon'ble s’hu;',',';,,‘,’:’ :,yun of India, New Delhi. : -

i
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CHANDRASEKARAN Otemmtanir,
Dl“l’l E Dot 20019200 10224 o430
¢t Environmental Englneer,
rol Board,
MBATORE SQUTH
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12.
13,
' 14.‘
15,

l6.

17,

18.

~ ¢conditions referred to abo
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TAMILNADU POLLUTION CONTROL BOARD "

’ /

GENERAL CONDITIONS

The occupicr shall make ap ap - i

plication along with the prescribed consent fee for grant of renewal of

cgg?:ﬂ;a‘:; l:r?::n 60 days before the date of egxpiry of Ihﬁ's Consent Order along w?lrha all the required

par p suring that there ig no change in production quantity and emission.

Iltl:‘: eogic:lltls gt!ven by the Board in consideration of the particulars given in the application. Any
8 cration or deviation made in actual practice from the particulars furnished, in the

“O%I::‘Xff will also be ground for review/variation/revocation of the Consent Order under Section 21

The conditions imposed shall contigue in force until revoked under Section 21 of the Act.

After the issue of this order, al] the * ’ i i
: , all the ‘Consent to Operate’ orders issued previously under Air
(Prevention and Control of Pollution) Act, 1981 as amended stands defunct.

The occupier shall maintain an Inspect; ister i i i
. nspection Register in the factory so that the inspecting officer shall
;ml;(: rlll‘:: details of the observations and instructions issued to the unit at the time of inspection for

ghc occupier shall provide and maintain an alternate power supply along with separate energy meter
or the Air Pollution Control measures sufficient to ensure continuous operation of all pollution
control equipments to ensure compliance.

The occupier shall provide all facilities to the Board officials for collection of samples in and around
the factory at any time. '

The applicant shall display the flow diagram of the sources of emission and pollution control systems
provided at the site.

The liquid effluent arising out of the operation of the air pollution control equipment shall also be
treated in a manner and to the satisfaction of standards prescribed by the Board in accordance with the
provisions of Water (Prevention and Control of Pollution) Act, 1974 as amended.

The air pollution control equipments, location of inspection chambers and sampling port holes shall be
made easily accessible at all time.

In case of any episodal discharge of emission, the indusiry shall take immediate action to bring down
the emission within the limits prescribed by the Board.

I applicable, the occupier has to comply with the provisions of Public Liability Insurance Act, 1991 to
lief in the event of any hazard to human beings, other living creatures/plants and

properties while handling and storage of bazardous substances.

The issuance of this consent does not authorize or approve the construction of any physical structures
or facilities or the undertaking of any work in any natural watercourse or in Government Poromboke

lands. : . ‘
. is Consent does nat convey any property right in either real personal property or any
The issuance of this C authorize any injury to private property or Government property or

i ivi nor does it A 3
:l:;lt_g;\;:igg‘g}?:r"’s"mal rights nor any infringement of Central, State laws or regulation.

; with keep the Board informed of any accident of unforeseen act or event of
;h; :,f{;‘;{’ﬁ:’;‘:,'ii?u'ﬁhm pollutinpg matter or emissions are being discharged into stream or well or air
ol »

21 result of such discharge, water of air is being polluted.

Ird logical improvements ot otherwise the Board is of opinion that all or any of the
ue to any technolog ve requires variation (including the change of any lr;:gtrpcn!h sys:jem. ellht;;' in

: fler giving the applicant an opportunity of being heard, vary all or

:,g,oé?gﬁéﬂ ml::l:n? z:i{dzﬁl;?:{;;ou thgc appgh'c:ml Il be bound to comply with tic conditions as so

viried, ; : N
In¢ here i change in the constitution of the management, the occupier of the new
f oo HISre K a0 fresh application under Air (Prevention and Control of Pollution) Act, 1981, as

anagement shall file fres Jevant documents of change of management immediately and get the

Amended i -1 alongwith re
n':celurylznf:,:dmmcm w?th renewal of consent order. . ‘ |
I i ‘hange in the name of the company alone, the occupier shall inform the same with
! ':‘:?“;:I:!c;:l:rsrxg?n{s‘i?:;gcdinlcly and get the necessary amendments for the change of name from the
Board,

provide immediate re

s
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TAMILNADU POLLUTION CONTROL BOARD
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he occupler shall display {hi consent order granted to him in a prominent place for perusal of the
. 'illlu\s;ccling Ofticers of this Board. .

CHANDRASEKARAN Sieasiosa

LU DU
District Environmental Engineer, *
Tamil Nadu Pollution Control Board,
COIMBATORE SOUTH *,
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TAMILNADU POLLUTION CONTROL BOARD

Category of the Industry : 7/-
_ ag el
SRANG ol@d;fggd‘%%ww

CONSENT ORDER NO. 2205237179736 DATED: 28/03/2022.

PROCEEDINGS NO.F.(]Z7ZCBS/OL/DEE/TNPCB/CBS/A/2022 DATED: 28/03/2022

SUB: Tamil N w.Pollution, Coptrol Board ~CONSENT TO OPERATE -DIRECT -M/s. s
5 i m ITED , S.F.No. 78/1A, 78/3A, 98/1D, 98/3A, 100 & 10 art),

WORY PALAYAM villagePollachi Taluk and Coimbatore District - Consent for operation of
the plant and discharge of emissions under Section 21 of the Air (Prevention and Control of
Pollution) Act, 198] as amended in 1987 (Central Act 14 of 1981) ~Issued- Reg.

Ref: 1. CTO Proc. No. T13/CBE/F-189/W&A/91, Dated: 05.03.199], 4
2. Latest CTO Proc. No.F .0272CBS/OL/DEEfI'NPCD/CBS/W&A/20l9, Dated: 01.03.2019.
3. Unit OCMMS application No. 37179736 for CTO-Direct, Dated: 15.02.2021.
4. LR No: F.0272 CBS/OL/AE/CBS$/2022, Dated: 12.03.2022,
5. Minutes of the 108th ZLCCC meeting held on 23.03.2022'(1tem No. ZLCCC-] 08-04),

CONSENT TO OPERATE is hereby granted under Section 21 of (G540 (Prévention and Control of Pollution) Act, 19§ as
amended in 1987 (Central Act 14 of 1981) (hereinafter referred 10 as “The Act”) and the rules and orders made there under to

The Director,

M/s . UNICAST ALLOYS PRIVATE LIMITED
S.FNo.78/1A, 78/3A, 98/1D, 98/3A, 100 & 101 (Part),
KURUMBAPALAYAM Village,

. Pollachi Taluk,
Coimbatore District,

Auth:rrizing the occupier to operate the industrial plant in the Air Pollution Control Area as notified by the Government and to
make discharge of emission from the stacks/chimncys, :

This is subject to the provisions of the Act, the rules and the orders made there under and the terms and conditions incarporated

District Environmental Englneer,
Tami! Nadu Pollatlon Coatrol Board,
COIMBATORE SOUTH

To
The Director,
MAUNICAST ALLOYS PRIVATE LI MITED,
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No. 78/1A, 78/3A, etc.,
Kurumbapalayam Village,
Achipatti Post,

Pollachi Taluk,
Coimbatore Distrigt i
Pin: 642002

Copy to:

T g gt
ek By el A

| /4

o~

" TAMILNADU POLLUTION CONTROL BOARD

1.The Commissioner, POLLACHI NORTH-Panchayat Union, Pollachi Taluk, Coimbatore District .
2. Copy submitted to the Member Secretary, Tamil Nadu Pollution Control Board, Chennai for favour of kind information.
3. Copy submitted to the JCEE-Monitoring, Tamil Nadu Pollution Control Board, Coimbatore for favour of kind information.

4. File
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SPECIAL CONDITIONS

This consent to operate is valid for operating the facility for the manufacture of products (Col. 2) at the
rate (Col. 3) mentioned below. Any change in the products and its quantity has to be brought to the
notice of the Board and fresh consent has to be obtained.

SL Description Quantity Unit
No. _
Product Details )
1. | Cast Iron & SG Iron Castings [ 1450 [ Tons/Month

This consent to operate is valid for operating the facility with the below mentioned emission/noise
sources along with the control measures and/or stack, Any change in the emission source/control
measures/change in stack height has to be brought to the notice of the Board and fresh
consent/Amendment has to be obtained.

| Point source emission with stack :
Stack [Point Emission Source Air pollution Stack height | Gaseous Discharge
No. Control measures |from Ground }in Nm3/hr
_ Levelinm
01 Induction Furnace - 0.75 Advanced Fume | 30 -
T/Hr & 1,5 T/Hr Extraction Syslem
(Cassette Type
Filters /Reverse Air
: i} System) ;
02 Shot Blasting Machine Bag Filters with 5.6 -
(1T/Batch) . stack
03 [ Shot Blasting Machine Bag Filters with 9.1 -
(1T/Batch) stack
04 Sand Plant (60T/Hr) Cyclone with Pulse| 11.76 -
Jet Bag Filter With
Stack
05 Fettling Section Bag Filters with 13.6 -
stack _
06 DG Set -125 KVA Acoustic 6 -
enclosures with
stack
11 Fugitive/Noise emission : _
SL Fugitive or Noise Emission | Type of emission Control
No. |sources measures
1. | DG Set 125 KVA Noise Acoustic
Enclosures
The emission shall not contain constituents in excess of the tolerance limits as laid down hereunder :
ISI. IParam‘eter Unit [ Toterance limits |stacks |
Annexure enclosed if applicable. -

The Ambient Air in the industrial plant area shall not contain constituents in excess of the tolerance
‘limits prescribed below.
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TAMILNADU POLLUTION CONTROL BOARD

S1. |Pollutant Time Weighted |Unit Tolerance Limits
No. Average Industrial, Ecologically
I Residential, Sensitive Area
. |Rural and other |(notified by
area Central Govt.)
1. |Sulphur Dioxide |Annual microgram/m3 50 20
(502) 24 hours microgram/m3 80 80
2.  |Nitrogen Dioxide |Annual microgram/m3 40 30
(NO2) 24 hours microgram/m3 80 80
3.  |Particulate Matter | Annual microgram/m3 60 60
* {(Size Less than * [24 hours microgram/m3 100 100
10 micro M) or : :
PM10
4.  |Particulate Matter | Annual microgram/m3 40 40
(Size Less than |24 hours microgtam/m3 60 60
'|2.5 microM ) or ;
PM2.5
5. |Ozone (03) Annual 8 Hours 100 e 100
o 24 hours 1 Hour 180 180
Sl |Pollutant . Time Weighted | Unit Tolerance Limits
No: Average Industrial, Ecologically
Residential, Sensitive Area
Rural and other |(notified by
area Central Govt.)
6. Lead (Pb) Annual microgram/m3 05 . 0.5
24 hours averGgran/m3 .1t 1.0
7. |Carbon '|8 Hours * [ miligram/m3 02 T 02
Monoxide (CO) |1 Hour miligram/m3 04 04
8. {Ammonia (NH3) |Annual microgram/m3 100 100
24 hours microgranVm3 | 400 400
9. |Benzene (C6H6) |Annual microgram/m3 5 S
10. |Benzo(O) Pyrene |Annual nanogram/m3 01 0l
—particulate phase
only ‘ 1 :
11. _|Arsenic (As) Annual . | nanogram/m3 ' 06 06
12. - |Nickel (Ni) Annual nanogram/m3 . 20 .. 20

The Ambient Noise Level in the industrial plant area shall not exceed the limits prescribed below:

- | Limits in L.eq.-dB(A)

Day Tﬁne Night Time

ResidentialArea 55 45

All units of the Air pollution control measures shall be operated efficiently and continuously so as to

" achieve the standards prescribed in S1. No.3 above, ,

- »working con

* The occupier shall not change or alter quality or quantity or the rate of cmission or replace or alter the
- air pollution control equipment or change the raw. material or manufacturing process resulting in
. change in quality and/or quantity of emissions without the previous written permission of the Board.

The occupier shall maintain log book regarding the stack monitoring system or operation of the plant

or any other ga‘,rticula'rs for each of the unit operations of air pollution control B{Slcms to reflect the
ition which shall be furnished for verification of the Board officia

s during inspection. -
- The occupier shall at his own cost get the samples of emission/air/noise levels collected and analyzed . -

o

....by the TNPC Board Laboratory once in every 6 months/once in a year/periodically for the parameters

T ‘asprescribed, -

A L ..
TR
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8. Any upset condition in any of the plants of the factory which is likely to result in increased emissions
an! result in violation of the standards mentioned in SI.No.3 shall be reported to the Member
Secretary / Joint Chief Environmental Engineer-Monitoring and the concerned District/Assistant
Environmental Engineer of the Board by e-mail immediately and subsequently by Post with ful]
details of such upset condition.

9. The occupier shall always comply and carryout the order/directions issued by the Board in this
Consent Order and from time to time without any negligence. The occupier shall be liable for action as
per provisions of the Act in case of non compliance of any order/directions issued.

Special Additional Conditions:

i.  The unit shall install the approved retrofit emission control device/equipment with at least 70%
Particulate matter reduction efficiency on all DG sets with capacity of 125 KVA and above or
otherwise the unit shall be shift to gas based generators within the time frame prescribed in the
notification No. TNPCB/Labs/DD(L)02151/2019 dated 10.06.2020 issued by TNPCB.

iil.  The unit shall obtain No Objection Certificate (NOC) from the Tamil Nadu Bio Diversity Board
/National Bio Diversity Authority if the unit is using any Biological resources or knowledge
associated thereto as per the provisions of Biological Diversity Act 2002. .

Additional Conditions: .

1. The unit shall operate and maintain the APC measures such as dry Cassette filter / reverse air
System with Stack attached to the Induction Furnaces fixed with interlocking system to the furnace
hoods arrangement, Bag Filters with Stack attached to the Shot Blasting Machines, Cyclone separator
with Pulse Jet Bag Filter and Stack attached to the Sand Plant, Bag Filters with Stack attached to the

{;eltgng gcction $0 as to satisfy the Emission/National Ambient Air Quality standards prescribed by
e Board. '

2. The unit shall saiisfy the Ambient Noise Level standards prescribed by the Board.

3. The unit shall operate and maintain the online thonitoring system connected to the induction furnace
Aand connectivity to the Care Air Centrg, TNPCB, Chennai. . :

Cmie™

-

4. The unit shall meet the particulate matter standards of 150 mg/NMS3 for induction furnace.

5. The unit shall operate and maintain the Mechanical Reclamation Plant efficiently a:nd continuously
50 as to recycle the entire waste sand generated from the process.

6. The unit shall continue to develop more green belt around the premisss,

7. The unit shall ensure good quality of scraps shall be used for melting activity,
8. The unit shall keep good housekeeping inside and outside the factory premises,
9. The unit shall not go for any Expansion activity without obtaining prior Consent of the Board.

10. In case of revision of consent fee by the Government, the unit shall remit the difference in amount
within one month from the date of notification. Failing to remit the consent fee, this consent order will

be withdrawn without any notice and further action will be initiated against the unit as per law.

11, The unit shall not manufacture “use and throwaway plastics” such as plastic sheets used for food
wrapping, spreading on dining table etc., plastic plates, p astic coated tea cups, plastic tumbler, water
pouches and packets, plastic straw, plastic carry bags and plastic flags irrespective of thickness, etc as

et the G.O (Ms)No. 84, Environment & Forest Department of Tamil Nadu Government (EC.2)
otification dated 25.06.2018. i

12. The unit shall com; ly with the E-Waste Management Rules, 2016. E-waste as listed in Schedule-1

' generated by them shafl be channelized through collection centre or dealer of authorized producer or

** ' dismantler or recycler or through the designated take back service provider of the producer to
authorized dismantler or recycler, The unit shall maintain records of e-waste gencratccr by them in
Form-2 and make such records available for scrutin by the TNPCB. The unit shall file annual returns
in Form-3, to the TNPCB on or before 30th day of .rune following the financial year.

, . 13. The unit shall com ly the final orldc}s to be issued in lhc.Civil Appeal No. 7024 of 2021 p?nding in
_the Hon'ble Supreme Court of India, New Delhi. * o
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10.

11.

12,

13.

14.

15.

16.

17.

18.

TAMILNADU POLLUTION CONTROL BOARD

GENERAL CONDITIONS

The occupier shall make an application along with the prescribed consent fee for grant of renewal of
consent at least 60 days before_ the date of expiry of this Consent Order along with all the required
particulars ensuring that there is no change in production quantity and emissjon,

This Consent is given by the Board in consideration of the particulars given in the application, Any
change or alteration or deviation made in actual practice from the particulars furnished, in the

agplimion Wwill also be ground for review/variation/revocation of the Consent Order under Section 21
of the Act.

The conditions imposed shall continue in force until revoked under Section 21 of the Act.

After the issue of this order, all the ‘Consent to Operate’ orders issued previously under Air
(Prevention and Control of Pollution) Act, 1981 as amended stands defunct,

The occupier shall maintain an Inspection Register in the factory so that the inspecting officer shall
n;:lord the details of the observations and instructions issued to the unit at the time of Inspection for
adherence.

The occupier shall provide and maintain ag alternate power supply along with separate energy meter
for the Air Pollution Control measures sufficient to ensure continuous operation of all pollution
control equipments to €nsure compliance.

The occupier shall provide all facilities to the Board officials for collection of samples in and around
the factory at any time,

The applicant shall display the flow diagram of the sources of emission and pollution control systems
provided at the site,

The liquid effluent arising out of the operation of the air pollution control equipment shall also be
treated in a manner and to the satisfaction of standards prescribed by the Board in accordance with the
provisions of Water (Prevention and Control of Pollution) Act, 1974 as amended,

The air pollution control equipments, location of inspection chambers and sampling port holes shall be
made easily aécessible atall fime,

In case of any episodal discharge of emission, the industry shall take immediate action to bring down
the emission within the limits prescribed by the Board.

If applicable, the occupier has to comply with the provisions of Public Liability Insurance Act, 1991 10
provide immediate relief in the event of any hazard to human beings, other living creatures/plants and
properties while handling and storage of hazardous substances,

The issuance of this consent does not authorjze or approve the construction of any physical structures
or facilities or the undertaking of any work in any natural watercourse or in Government Poromboke
lands.

The issuance of this Consent does not convey any property right in either real personal property or any
exclusive privileges, nor does it authorize any injury to private property or Government property or
any invasion of personal rights nor any infringement of Central, State [aws or regulation,

as a result of such discharge, water or air is being polluted.

If due to any technological improvements or otherwise the Board is of opinion that all or any of the
conditions referred to above requires variation (mcludu;g the change of any treatment system, either in
whole or in part) the Board shall, afier giving the applicant an opportunity of being heard, vary all or
any of such conditions and thereupon the applicant shall be bound to comply with the conditions as so
varied.

In case there is any change in the constitution of the management, the occupier of the new
management shall file fresh application under Air (Prevention and Control of Pollution) Act, 1981, as
amended in Form-I alongwith relevant documents of change of management immediately and get the

necessary amendment with renewal of consent order.

In case there is any change in the name of the company alone, the occupier shall inform the same with
relevant documents immediately and get the necessary amendments for the change of name from the
Board. ., S . ) S d .
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19. The occupicr shall display this consent order granted to him in a prominent place for pe;
inspecting Officers of this Board, P place for perusal of the

CHANDRASEKARAN (mmtanstcatsn
o a3 30 11 40 @) ik 20

Distri¢t Environmental Engineer,
Tamll Nadu Pollution Control Board,
COIMBATORE SOUTH
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Advanced Fume Extraction System (Cassette type/offine/Reverse
Air system)For 1.5 tons and 0.75 tons Induction Furnace

3

For HITECH DIE CAST (P LID).,

\ /
v _/h ) |mn L —
Authorised Signatory
‘Regrs:ered Office & Factory  Palam Goundenpudur Pirivu Actupatt (PO ) POLLACHI - 642 002, (T(mlnmhaAr.ofc blﬁx}fcr, INDIA

Tt g1 425G - 259992/7 » Fax «81.425G 255307 E-mar hilechi@unitedgroupcomparnies com » Web  waww titechdiecast com
[IN 33482280928 CST 608581
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Air system)For 1.5 tons and 0.75 tons Induction Furnace
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\/ ,h ) |\m (S
Authorised Signatory
hégrstered Office & Factory Palani Goundenpudur Pirivu Achipatti (PO ) POLLACH)I - 642 002. Co;ﬁab;ioré bnstn:r, INDIA

fel 001 4208 - 269962/7 « Fax  +91 4259 256307 E-mail hilech@unitedgroupcompanies com « Web  wavw hitechdiecast com
TIN 33482280928 CST 609581
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> Induction Furnace After Filtration Stack Observation 0% Fume

For HITECH DIE CAST (P LD,

Aulhonsed Signatory

Registered Office & Factory - Palani Goundenpudur Pinvu. Achipatti (PO ). POLLACHI - 642 002, Coimbatore District, INDIA
- Tel ' +914259 - 259992/7 » Fax - +91 4269 259307 E-mail hitech@unitedgroupcompanies com + Web - www hitechdiecast com
TIN - 33482280928 CST . 609581
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Induction Furnace Fume Extraction System Hood With fume.

For HITECH DIE CAST (P LTD.,

Y L ) \\m L —

Authonsed Signatory

Registered Office & Factory  Palani Goundenpuaur Pirivu Achipatt (PO | POLL ACHI - 842 002 Coimbatore District INDIA

hitech@ unitedgroupcomparies com » Web  vavw lilechdiecast co
TN 33452280928 CST 609581
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- MOULD SAND AREA WITH RED SAND AND DEVELOPED GREEN BELT

For HITECH DIE CAST (P LID.,

//H ) | myYL—

Authorised Signatory

Registered Office & Factory . Palani Goundenpudur Pirivu. Achipatt (PO ) POLLACHI - 642 002, Coimbatore District, INDIA
lel 4914259 .259992/7 « Fax +91 4259 259307 E-mail hilech@unitedgroupcompanies com = Web  www hitechdiecast com
TIN 33482280928 CST 609581
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Registered Office & Factory U

Achipatti P.o. Pollachi - 642 002

UNICAST ALLOYS PRIVATE LIMITED Combalore Dis. Tomi Nad. Inia

98423 21583

mﬁ' R A R =¥
AND AND DEVELOPED GREEN BELT

MOULD SAND AREA WITH RED S

\ |

For UNICAST ALLOYS (P) LTD.,
\/ i i ) }rrm i
4 -mail @unitedgroupcompanies.com
Y AKIIMAR e aeriaies
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EN-PROTECT ENGINEERS

No. 4/1, Gandhi Nagar, Udayampalayam,

ASMW 2010 Chinnavedampatti (Po), Coimbatore - 641 049.

Phone : 0422 - 2665602 Mobile : 094438 21604, 98432 21604
EN-PROTECT Email : enprotectengineers@gmail.com, info@enprotectengineers.com

E Nusz !\,m EATEUgE S Website : www.enprotectengineers.com

NAB' - :credited

26.08.2022

The Manager,

M/s. UNICAST ALLOYS PVT LTD,
S.F.No.98/1D, 100 & 101 Part,
Kurumbapalayam Village,

Pollachi Taluk,

Coimbatore Dist - 642 002.

Sub: Submission of Environmental Monitoring & Testing Report — Aug.2022 Reg...

Dear Sir,

We have Conducted the Environmental Monitoring ( Ambient Air Quality ,
Source Emission ( Stack ) Monitoring , Noise Level Monitoring ) at our unit M/s.
UNICAST ALLOYS PVT LTD, on 17.08.2022 for the month of Aug.2022 and

herewith the Report has enclosed.

Thanking you.

)L AN \;'

Authorized Signato

Encl :

1. Environmental Monitoring & Testing Service Reports
( Ambient Air Quality Survey, Source Emission (Stack ) Monitoring, Noise Level Monitoring )
2. Invoice No: EPE1/2022-23/224. /

/
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EN-PROTECT ENGINEERS
No. 411, Gandhi Nagar, Udayarmpalayam,
A Sinee 2010

Chinnavedampatti (Po), Coirmbatore - 641 049

AR G GRA32 21604
TECT  Phono:0422- 2665602 Mobilo: 094433 21604, 8543221604 TC4223
EN-PROE ERS Email : enprotectenginecrs@gmail.com, infolyenprotectengineers.com NAZL perrestes
E NUSZ \lmf]‘f‘ NATURE Wabsite : www enprotectengineers,com

TEST REPORT

Page : 1/1

REPORT NO : EPE/948/2022 REPORT DATE : 21.08.2022
M/s, UNICAST ALLOYS (P)LTD .,
S.F.No.98/1D,100 & 101 Part,
ISSUED TO, Kurumbapalayam Village ,
Pollachi Taluk ,
Coimbatore - 642 002,
Sample Description : Ambient Air Quality Sample Code : EPE : 2549
Sample Collected on : 17.08.2022 Test Commenced on : 18.08.2022
Sample Received on ; 17.08.2022 Test Completed on 21.08.2022
NAME OF THE LOCATION : On top of Scaffolding in the Open Field of Disha A Life School ( West North West |
TEST
TEST METHODS
S.No TEST PARAMETERS UNIT RESULTS LIMITS
Particulate Matter (Size less than 10 1m) or " IS : 5182 Part 23 2006
1 PM,, ng/m?3 49.00 100 RA 2017
i i 2.
5 Particulate Matter (Size less than 2.5 Hm) 1g/m 16.00 60%* EPE/SOP/AA/02
or PM, ¢
i R ” IS : 5182 Part 2 2001
N 3 Sulphur Dioxide (SO,) pg/m 7.60 80 RA 2017
IS : 5182 Part 6 2006
3 1 M 3 *k
4 Nitrogen Dioxide (NO,) pg/m 21.00 80 RA 2017
< End of Report >
National Ambient Air Quality Standards prescribed by Ministry of Environment and Forests, Government of India vide Gazette

Notification G.S.R. 826(E) dated 18.11.2009.
**TWA:24 hours *TWA:Annual TWA: Time Weighted Average BDL: Below Detectable Level  DL: Detectable Level,
Verified by, ,

For EN-PROTECT ENGINEEﬁS,

\L .y W
2‘ Y O% L W
Authorized Signatory,

(K. Balamurugan )
Quality Manager.
Note : The test results relate only to the items tested. The test report shall not be repeduced anywhere except in full or part format
under the Scope of our Accreditation, Retention perio

without the permission of the laboratory.* Marked is not
d of test item is not more than 15 days from the date of issuc of the test report unless specified by the customer.
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Chinnavedampatti (Po), Coimbatore - 641 049.

EN-PROTECT ENGINEERS
/\ No. 4/1, Gandhi Nagar, Udayampalayam,
/\

JTECT  Phone:0422-2665602 Mobile : 094438 21604, 98432 21604
EN-PROTE e Email : enprotectengineers@gmail.com, info@enprotectengineers.com . ABTLCAfgi%“ ”
E NLIVGE \le:‘u EMEUgE Website : www.enprotectengineers.com

EN-PROTECT ENGINE

NGINEERS

TEST REPORT

Page:1/1
REPORT NO : EPE/949/2022 REPORT DATE : 21.08.2022
- M/s. UNICAST ALLOYS (P ) LTD ., T
S.F.N0.98/1D, 100 & 101 Part,
ISSUED TO, Kurumbapalayam Village ,
Pollachi Taluk ,
Coimbatore - 642 002.
Sample Description : Ambient Air Quality Sample Code : EPE : 2550
Sample Collected on : 17.08.2022 Test Commenced on : 18.08.2022
Sample Received on : 17.08.2022 Test Completed on : 21.08.2022

NAME OF THE LOCATION : On top of Scaffolding inEe Open Field of Disha A Life School ( West South WesT)

TEST
TEST METHODS
S.No TEST PARAMETERS UNIT RESULTS LIMITS E

] Particulate Matter (Size less than 10 Hm) or

. - loow | IS 5182 Part 23 2006
PM,, Hg/m = RA 2017
5 Sfxl;t;[:ulate Matter (Size less than 2.5 pm) 1g/m? 18.20 60 EPE/SOP/AA/02
2.5
IS : 5182 Part 2 2001
- i
3  |Sulphur Dioxide (SO,) ng/m? 9.00 80** RA 2017
IS : 5182 Part 6 2006
H 1 T 3 *k
4  [Nitrogen Dioxide (NO,) pg/m 23.60 80 RA 2017

< End of Report >

National Ambient Air Quality Standards prescribed by Ministry of Environment and Forests,

Notification G.S.R. 826(E) dated 18.11.2009.
**TWA:24 hours *TWA: Annual TWA: Time Weighted Average BDL: Below Detectable Level DL: Detectable Level,

Government of India vide Gazette

Verified byT For EN-PROTECT ENGINEERS,

‘\t oA _—

2\ 0% 22
Authorized Signatory,

( K. Balamurugan )

Quality Manager.
Note : The test results relate only to the items tested.The test report shall not be repoduced anywhere except in full or part format

without the permission of the laboratory.* Marked is not
under the Scope of our Accreditation. Retention period of test item is not more than 15 days from the date of issue of th

€ test report unless specified by the customer
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EN-PROTECT ENGINEERS
No. 4/1, Gandhi Nagar, Udayampalayam,
S\ Chinnavedampatti (Po), Coimbatore - 641 049.

Since 2010

EN-PROTECT Phone : 0422 - 2665602 Mobile : 094438 21604, 98432 21604
ENGINEERS Email : enprotectengineers@gmail.com, info@enprotectengineers.com TC-6283
LIVE WITH NATURE Website : www.enprotectengineers.com NABL Accredited
TEST REPORT Page:1/1
) REPORT NO : EPE/950/2022 REPORT DATE : 21.08.2022

M/s. UNICAST ALLOYS (P ) LTD .,
S.F.No.98/1D,100 & 101 Part,
ISSUED TO, Kurumbapalayam Village ,

Pollachi Taluk ,

Coimbatore - 642 002.

Sample Description : Ambient Air Quality Sample Code : EPE : 2551
Sample Collected on : 17.08.2022 Test Commenced on : 18.08.2022
Sample Received on : 17.08.2022 Test Completed on 21.08.2022
NAME OF THE LOCATION : On top of Scaffolding in the Open Field of Disha A Life School ( South West )
TEST
. E IT TEST METHODS
S.No TEST PAl}AMETERS UNIT RESULTS i LIMITS
Particulate Matter (Size less than 10 pm) or N IS : 5182 Part 23 2006
1 PM,, ng/m? 48.00 100** RA 2017
5 Particulate Matter (Size less than 2.5 pm) 1g/m? 17.20 60+ EPE/SOP/AA/02
or PM, ¢
p— IS : 5182 Part 2 2001
3 Sulphur Dioxide (SO,) pg/m? 10.00 80** RA 2017
4  |Nitrogen Dioxide (NOy) ng/m? 19.60 8O** IS : 5182 Part 6 2006

RA 2017

< End of Report >

National Ambient Air Quality Standards prescribed by Ministry of Environment and Forests, Government of India vide Gazette
Notification G.S.R. 826(E) dated 18.11.2009.
**TWA:24 hours *TWA:Annual TWA:Time Weighted Average BDL: Below Detectable Level ~ DL: Detectable Level,

Verified by, For EN-PROTECT ENGINEERS,

LL / O‘ CCT L ‘VG\
= o L~ M _— -
) /2' ff*f“' \
& W k’ morger | &1 2190822~
w \ ‘;, chweews /) Jf Authorxzed Signatory,
(. *
o % K. Balamurugan
= % Ovin0 N/ ( _ gan )
o Sz Quality Manager.
o Note : The test results relate only to the items tested.The test report shall not be repoduced anywhere except in full or part format without the permission of the laboratory.* Marked is not
o under the Scope of our Accreditation. Retention period of test item is not more than 15 days {rom the date of issue of the test report unless specified by the customer
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‘ EN-PROTECT ENGINEERS
A No. 4/1, Gandhi Nagar, Udayampalayam,

Sinco 2010 Chinnavedampatli (Po), Coimbatore - 641 049.
EN-PROTECT Phone : 0422 - 2665602 Mobile : 094438 21604, 98432 21604
ENGINEERS Email : enprotectengineers@gmail.com, info@enprotectengineers.com NABT_CI;GZM'
LIVE WITH NATURE Website : www.enprotectengineers.com cioted
TEST REPORT: Page: 1/1
REPORT NO : EPE/951/2022 REPORT DATE : 21.08.2022
M/s. UNICAST ALLOYS (P ) LTD .,
S.F.No.98/1D,100 & 101 Part,
ISSUED TO, Kurumbapalayam Village ,
Pollachi Taluk ,
Coimbatore - 642 002. i
Sample Description : Ambient Air Quality Sample Code : EPE : 2552
Sample Collected on : 17.08.2022 Test Commenced on : 18.08.2022
Sample Received on 17.08.2022 Test Completed on 21.08.2022
NAME OF THE LOCATION : On top of Scaffolding at North East corner Near Main Gate ( North East )
o TEST
TS TEST METHODS
S.No 7 TEST PARAMETERS UNIT RESULTS LIMI
Particulate Matter (Size less than 10 pm) or . 100+ IS : 5182 Part 23 2006
1 PM,, ng/m 44.00 RA 2017
9 S:ru;;\iulme Matter (Size less than 2.5 ym) - 16.00 60%* EPE/SOP/AA/02
2.5
. IS : 5182 Part 2 2001
3 [Sulphur Dioxide (SO,) ng/m? 9.43 80** A 2017
: . IS : 5182 Part 6 2006
4 |Nitrogen Dioxide (NO,) ng/m? 18.83 8O** % 0.

< End of Report >

National Ambient Air Quality Standards prescribed by Ministry of Environment and Forests, Government of India vide Gazette
Notification G.S.R. 826(E) dated 18.11.2009.
“*TWA:24 hours *TWA: Annual TWA: Time Weighted Average BDL : Below Detectable Level DL: Detectable Level,

Verified by, For EN-PROTECT ENGINEERS,

lL‘ h,/\/\//
\ro &

4 Authorized Signatory,
\“7301 & (\\‘// ( K. Balamurugan )
RN Vlal;}, ¥ &

= Quality Manager.

Note : The test results relate only to the items tested. The test report shall not be repoduced anywhere except in full or part format without the permission of the laboratory.* Marked is not
under the Scope of our Accreditation. Retention period of test item is not more than 15 days from the date of issue of the test report unless specified by the customer.
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EN-PROTECT ENGINEERS i

No. 4/1, Gandhi Nagar, Udayampalayam,

Amnm 2010 Chinnavedampalti (Po), Golmbatore - 641 049, Jm"/}

604, 98432 21604 /7 e
EN-PROTECT Phono ' 0422 - 2665602 Mobile : 094436 21
6Or6.om TC6283
ENGINEERS Emall ; enprotoctonginearsgmail.com, info@ganprotectengine L

LIVE WITH NATURE Wobsito : www.onprotactongineors.com

TEST REPORT

Page : 1/1

REPORT NO : EPE/952/2022 REPORT DATE : 21.08.2022

M/s. UNICAST ALLOYS (P ) LTD .,
S.F.N0.98/1D,100 & 101 Part,
ISSUED TO, Kurumbapalayam Village ,

Pollachi Taluk ,

Coimbatore - 642 002.

Sample Description : Ambicnt Air Quality Sample Code : EPE : 2553
Sample Collected on : 17.08.2022 Test Commenced on @ 18.08.2022
Sample Received on ¢ 17.08.2022 Test Completed on 21.08.2022
NAME OF THE LOCATION : On top of Scaffolding Near Workers Quarters ( South East )
TEST
TEST METHODS
S.No TEST PARAMETERS UNIT RESULTS LIMITS
Particulate Matter (Size less than 10 pm) or IS : 5182 Part 23 2006
1 PM,, pg/m? 52.00 100** RA 2017
5 Particulate Matter (Size less than 2.5 pm) g/ m? 21.00 60+ EPE/SOP/AA/02
or PM2‘5
. IS : 5182 Part 2 2001
3 |Sulphur Dioxide (SO,) pg/m? 8.80 80** RA 2017
IS:5
4  [Nitrogen Dioxide (NO,) ng/m? 17.00 8O S : 5182 Part 6 2006

RA 2017

< End of Report >

National Ambient Air Quality Standards prescribed by Ministry of Environment and Forests, Government of India vide Gazette
Notification G.S.R. 826(E) dated 18.11.2009.
S*STWA: 24 hours  *TWA: Annual  TWA: Time Weighted Average BDL:Below Detectable Level ~DL: Detectable Level,

Verified by, ey For EN-PROTECT ENGINEERS,

Authorized Signatory,

( K. Balamurugan )
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Quality Manager.
Note : The test results relate only (o the items tested. The test report shall not be repoduced anywhere except in full or part format without the permission of the laboratory.® Marked is not
under the Scope of our Accreditation. Retention period of test item in not more than 15 days from the date of issue of the test report unless specified by the customer.

EN-PROTECT ENGINEERS EN

Scanned with CamScanner



EN-PROTECT ENGINEERS

No. 4/1, Gandhi Nagar, Udayampalayam

/\ Since 2010 Chinnavedampatti (Po), Coimbatore - 641 049.

EN-PROTECT Phone : 0422 - 2665602 Mobile : 094438 21604, 98432 21604

ENGINEERS Email : enprotectengineers@gmail.com, info@enprotectengineers.com TC-6283
LIVE WITH NATURE Waebsite : www.enprotectengineers.com NABL Accredited
TEST REPORT Page : 1/1
REPORT NO: EPE/953/2022 IREPORT DATE : 21.08.2022
M/s. UNICAST ALLOYS (P ) LTD .,
S.F.N0.98/1D,100 & 101 Part,
ISSUED TO, Kurumbapalayam Village ,
Pollachi Taluk ,
Coimbatore - 642 002.
b'ﬂﬂplf‘ Description : Stack Monitoring Sample Code : EPE : 2554
Hamplcs Collected on : 17.08.2022 Test Commenced on 18.08.2022
Sample Received on : 17.08.2022 Test Completed on - 21.08.2022
Instrument Used : Stack Monitoring Kit - PEM /SMKIO
" STACK EMISSION SOURCE : INDUCTION FURNACE 1.5 Tons/hr (After Venturi Wet Scrubber )
S.NO DESCRIPTION UNIT TEST RESULTS TEST METHODS
1 Source Make / ID -
2 Stack Height from Ground Level m 30.0 .
3 Port Hole Height from Ground Level m 9.0
4 Stack Diameter . m 0.80 _
- . . . IS:11255 PART 3 2008
5 Ambient Temperature C 28.0 RA 2018
o 1S:11255 PART 3 2008
6 Stack Temperature - Cc 38.0 RA 2018
= . 1S:11255 PART 3 2008
7 Stack Velocity m/sec 7.32 RA 2018
1S:11255 PART 3 2008
M 3
8 Gas Discharge Nm?3/hr 12240.0 RA 2018
9 Suspended Particulate Matter (SPM) mg/Nm? 24.00 18:1 125R5AP2A§1’I‘91 1985
= - 1S:11255 PART 2 1985
H 3
10 |Sulphur Dioxide (SO2) mg/Nmi: 5.10 RA 2010
w 3
2 11 |Oxides of Nitrogen (NO,) mg/Nm? 6.55 I5:11255 PART 7 2005
o RA 2017
Z 3 5 . 1S:13270 1992
= 12 |Carbon Monoxide ((?O) - % (v/V) BDL (D.L: 0.2) RA 2019
G i < End of Report >
L
'6 Permissible Limits for Emission Source
5 S.NO: PARAMETERS UNIT TNPCB Norms.
z 1 |Suspended Particulate Matter(SPM) mg/Nm? 150.0
- 2 |Carbon Monoxide (CO) % (v/v) 1.0
g BDL : Below Detectable Level ~ D.L : Detectable Level
rT] —
5 Verified by, 7T For EN-PROTECT ENGINEERS,
— NSy 3
g 0 e, N% \ ‘
W (’//-\ L - G} ./\/k.—/ :
- fusherer) X0 2
= < Authorized Signato
Q QQ’V""O‘ / ( K. Balamurugan )
[« \‘~—.-
o Quality Manager.
é Note : The test results relate only to the items tested.The test report shall not be repoduced anywhere except in full or part format without the permission “of the laboratory.* Mﬂﬂ“d is not
[TT] iod of test item is not more than 15 days from the date of issue of the test report unless specified by the customer.

under the Scope of our Accreditation. Retention period -
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EN-PROTECT ENGINEERS 1S

No. 4/1, Gandhi Nagar, Udayampalayam,

//\\Since 2010 Chinnavedampatti (Po), Coimbatore - 641 049.

EN_PROTECT Phone : 0422 - 2665602 Mobile : 094438 21604, 98432 21604
ENGINEERS Email : enprotectengineers@gmail.com, info@enprotectengineers.com TC-6283
LIVE WITH NATURE Website : www.enprotectengineers.com NABL Acoreciied
TEST REPORT Page: 1/1
~ REPORT NO: EPE/954/2022 [REPORT DATE : 21.08.2022
M/s. UNICAST ALLOYS (P ) LTD .,
S.F.No.98/1D,100 & 101 Part,
ISSUED TO, Kurumbapalayam Village ,
Pollachi Taluk,
Coimbatore - 642 002.
Sample Description : Stack Monitoring Sample Code : EPE : 2555
Samples Collected on : 17.08.2022 Test Commenced on 18.08.2022
Sample Received on : 17.08.2022 Test Completed on 21.08.2022
Instrument Used : Stack Monitoring Kit - PEM/SMK10
STACK EMISSION SOURCE : SHOT BLAST M/c - II ( 1.0 Tons ) ( After Cassette Type Dust
Collector )
S.NO DESCRIPTION UNIT TEST RESULTS TEST METHODS
1 Source Make / ID
2 Stack Height from Ground Level m 5.6
3  |Port Hole Height from Ground Level m 4.2
4 Stack Diameter m 0.40
; R 1S:11255 PART 3 2008
5 |Ambient Temperature C 28.0 RA 2018
o 1S:11255 PART 3 2008
6 Stack Temperature Cc 37.0 RA 2018
. 1S:11255 PART 3 2008
7  |Stack Velocity m/sec 8.24 RA 2018
1S:11255 PART 3 2008
H 3
8 |Gas Discharge Nm?®/hr 3313.0 RA 2018
. 4 [S:11255 PART 1 1985
9 Suspended Particulate Matter (SPM) mg/Nmi 35.50 RA 2019
1S:11255 PART 2 1985
Q H 3 .
10 |Sulphur Dioxide (SOy) mg/Nm BDL (D.L: 5.0) RA 2019
1S:11255 PART 7 2005
. . 5
11 |Oxides of Nltrogenﬂoz) mg/Nm 6.00 RA 2017
o 1S:13270 1992
i 9 B .L: 0.
12 |Carbon Monoxide (CO) % (v/V) DL (D.L: 0.2) RA 2019
< End of Report >
Permissible Limits for Emission Source )
S.NO: PARAMETERS UNIT TNPCB Norms.
1 |Suspended Particulate Matter(SPM) mg/Nm? 150.0
2 |Carbon Monoxide (CO) % (v/v) 1.0
BDL : Below Detectable Level  D.L: Detectable Level
Verified by, For EN-PROTECT ENGINEERS,
]L : th/ '
210827
Authorized Signatory,
(K. Balamurugan )
Quality Manager. .
Note : The test results relate only to the items tested.The test report shall not be repoduced anywhere except in full or part format without the permission of the laboratory.” Marked is not
under the Scope of our Accreditation. Retention period of test item is not more than 15 days from the date of issue of the test report unless specified by the customer. N
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/\ Since 2010

EN-PROTECT ENGINEERS /M

No. 4/1, Gandhi Nagar, Udayampalayam,
Chinnavedampatti (Po), Coimbatore - 641 049.

EN_P ROTECT Phone : 0422 - 2665602 Mobile : 094438 21604, 98432 21604
ENGINEERS EmailI: enprolectengineers@gma‘rl.com, inffo@enprotectengineers.com NAB{Ci@gg%ned
LIVE WITH NATURE Website : www.enprotectengineers.com
REPORT NO : EPE/955/2022 IREPORT DATE : 21.08.2022
M/s. UNICAST ALLOYS (P )LTD .,
S.F.No.98/1D,100 & 101 Part,
ISSUED TO, Kurumbapalayam Village ,
Pollachi Taluk ,
Coimbatore - 642 002.
Sample Description : Stack Monitoring Sample Code : Eg) : 2556
Samples Collected on : 17.08.2022 Test Commenced on 18.08.2022
Sample Received on : 17.08.2022 Test Completed on 21.08.2022 .
Instrument Used : Stack Monitoring Kit - PEM/SMK10

STACK EMISSION SOURCE : SAND PLANT ( After Cyclone Separator & Pulse Jet Type Dust

Authorized Signatory,
( K. Balamurugan )
Quality Manager.

Note : The test results relate only to the items tested.The test report shall not be repoduced anywhere except in full or part format without the permission of the laboratory.* Marked is not
under the Scope of our Accreditation. Retention period of test item is not more than 15 days from the date of issue of the test report unless specified by the customer.

Collector )
S.NO DESCRIPTION UNIT TEST RESULTS TEST METHODS
1 Source Make / ID
2 Stack Height from Ground Level m 11.75
3 Port Hole Height from Ground Level m 7.6
4 Stack Diameter m 0.80
. R 1S:11255 PART 3 2008
5 |Ambient Temperature C 28.0 RA 2018
" 1S:11255 PART 3 2008
3 6 |Stack Temperature C 37.0 RA 2018
B . 1S:11255 PART 3 2008
7 Stack Velocity m/sec 7.20 RA 2018
. 3 1S:11255 PART 3 2008
8 Gas Discharge Nm?/hr 12301.0 RA 2018
9 |Suspended Particulate Matter (SPM) mg/Nm? 40.00 ISHL255 PARTS 1009
RA 2019
- [S:11255 PART 2 1985
D SO 3 BD .L: 5.
; 10 |Sulphur Dioxide (SO,) mg/Nm L(D.L:5.0) RA.2015
> 11 |Oxides of Nitrogen (NO,) mg/Nm? Enb 18:1125R5A PQACEE 7 2005
O [S:13270 1992
. . 3 :
E 12 [Carbon Monoxide (CO) % (V/V) BDL (D.L: 0.2) RA 2019
o < End of Report >
= Permissible Limits for Emission Source
% S.NO: PARAMETERS UNIT TNPCB Norms.
= 1 |Suspended Particulate Matter(SPM) mg/Nm?* 150.0
= 2 |carbon Monoxide (CO) % (v/V) 1.0
‘&’ BDL : Below Detectable Level D.L: Detectable Level
‘.é' Verified by, . For EN-PROTECT ENGINEERS,
O ,
w )\ - W
tl ),| oF 21
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EN-PROTECT ENGINEERS

No. 4/1, Gandhi Nagar, Udayampalayam,
Chinnavedampatti (Po), Coimbatore - 641 049.

A

EN-PR(;’.?E?]I? Phone : 0422 - 2665602 Mobile : 094438 21604, 98432 21604
ENGINEERS Email : enprotectengineers@gmail.com, info@enprotectengineers.com TC-6283
LIVE WITH NATURE Website : www.enprotectengineers.com NABL Accredited
REPORT NO : EPE/956/2022 REPORT DATE : 21.08.2022
M/s. UNICAST ALLOYS (P ) LTD .,
S.F.No.98/1D,100 & 101 Part,
ISSUED TO, Kurumbapalayam Village ,
Pollachi Taluk ,
Coimbatore - 642 002.
Sample Description : Stack Monitoring  |Sample Code : EPE : 2557
Samples Collected on : 17.08.2022 Test Commenced on 18.08.2022
Sample Received on : 17.08.2022 Test Completed on 21.08.2022
Instrument Used : Stack Monitoring Kit - PEM/SMKI10

STACK EMISSION SOURCE : GRINDING M/c ( After Dust Collector )

S.NO DESCRIPTION UNIT TEST RESULTS TEST METHODS
1 Source Make / 1D - o B
2 Stack Height from Ground Level m 136
3 Port Hole Height from Ground Level m 9.0
4 Stack Diameter - m 0.40
. R [S:11255 PART 3 2008
5 Ambient Temperature Cc 28.0 RA 2018
o [S:11255 PART 3 2008
6 Stack Temperature @ 36.0 RA 2018
. [S:11255 PART 3 2008
7 Stack Velocity m/sec 8.20 i RA 2018
1S:11255 PART 3 2008
. 3
8 Gas Discharge Nm3/hr 3090.0 RA 2018
9 Suspended Particulate Matter (SPM) mg/Nm?* 29.00 IS:11255 PART 1 1985
RA 2019
. 1S:11255 PART 2 1985
D de (SO Nm? BDL ( D.L: 5.
10 |Sulphur Dioxide (SO,) mg/Nm ( S RA 2019
] ] 1S:11255 PART 7 2005
f Nit NO Nm?® )
11 |Oxides of Nitrogen (NOy) mg/Nm 6.23 g
- 1S:13270 1992
C 9 BDL ( D.L: 0.
12 |Carbon Monoxide (CO) %o (V/V) (D.L: 0.2) RA 2019

< End of Report >

Permissible Limits for Emission Source

S.NO: PARAMETERS UNIT TNPCB Norms.

1 |Suspended Particulate Matter(SPM) mg/Nm?® 150.0

2 |Carbon Monoxide (CO) % (V/V) 1.0 )
g:) BDL : Below Detectable Level  D.L : Detectable Level )
w Verified by, TR For EN-PROTECT ENGINEERS,
2 A "VG
6 f '.:/’/_ A‘-'(\

{ 3 Ay

z {f/\ 2 A
v ENgINEERS 2 0E 22

Authorized Signatory,
( K. Balamurugan )
Quality Manager.

Note':' The test Tesults r;lntg only to the items tested.The test report shall not be repoduced anywhere except in full or part format without the permission of the laboratory.* Marked is not
: .« under the Scope of our Accreditation. Retention period of test item is not more than 15 days from the date of issuc of the test report unless specified by the customer.
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EN-PROTECT ENGINEERS

No. 4/1, Gandhi Nagar, Udayampalayam,
Chinnavedampatti (Po), Coimbatore - 641 049.

)

Since 2010
EN-PROTECT Phone : 0422 - 2665602 Mobile : 094438 21604, 98432 21604
ENGINEERS Email : enprotectengineers@gmail.com, info@enprotectengineers.com TC-6283
LIVE WITH NATURE Website : www.enprotectengineers.com NABL Accredited
TEST REPORT Page : 1/1
REPORT NO : EPE/957/2022 |REPORT DATE : 21.08.2022
M/s. UNICAST ALLOYS (P )LTD .,
S.F.N0.98/1D,100 & 101 Part,
ISSUED TO, Kurumbapalayam Village ,
: Pollachi Taluk ,
E Coimbatore - 642 002.
-~ Sample Description : Stack Monitoring  |Sample Code : EPE : 2558
e Samples Collected on : 17.08.2022 Test Commenced on 18.08.2022
E Sample Received on : 17.08.2022 Test Completed on 21.08.2022
g Instrument Used : Stack Monitoring Kit - PEM/SMK10
L STACK EMISSION SOURCE : SHOT BLAST:M/ ¢ - 1.0 Tons ( After Dust Collector )
e B
o i
= S.NO DESCRIPTION UNIT | TEST RESULTS TEST METHODS
(o)
E 1 Source Make / ID
Zl 2  [Stack Height from Ground Level m 9.1
— 3 Port Hole Height from Ground Level m 4.9
g 4 Stack Diameter ) m 0.40
L .
% 5 |Ambient Temperature °C 28.0 ezl 125;AP£(;?1T83 ehgs
o R 1S:11255 PART 3 2008
E 6 |Stack Temperature C 34.0 RA 2018
1S:11255 PART 3 2008
b= )
8 7 Stack Velocity m/sec 10.80 RA 2018
= 1S:11255 PART 3 2008
H 3
g 8 |Gas Discharge Nm?®/hr 4130.0 RA 2018 :
zl 9 Suspended Particulate Matter (SPM) mg/Nm?® 36.00 I5:11255 PART 1 1983
w - RA 2019
s [S:11255 PART 2 1985
SO 2 L 5.
' 10 |Sulphur Dioxide (SO,) mg/Nm BDL (D.L: 5.0) RA 2019
; . . 1S:11255 PART 7 2005
L : 3
E 11 |Oxides of Nitrogen (NO,) - mg/Nm 7.00 RA 2017
) . 1S:13270 1992
12 [Carbon Monoxide (CO) % (v/v) BDL (D.L: 0.2)
Z ) RA 2019
5 < End of Report >
- ~ Permissible Limits for Emission Source
o S.NO: PARAMETERS UNIT TNPCB Norms.
% 1 |Suspended Particulate Matter(SPM) mg/Nm® 150.0
2 |Carbon Monoxide (CO) % (v/v) 1.0

D.L : Detectable Level
For EN-PROTECT ENGINEERS, .

|- pA—
2\-0F. 22—~
Authorized Signatory,
(K. Balamurugan )

Quality Manager.

Note ; The test results relate only to the items tested.The test report shall not be repoduced anywhere except in full or part format without the permission of the laboratory.* Marked is not
under the Scope of our Accreditation. Retention period of test item is not more than 15 days from the date of issue of the test report unless specified by the customer.
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BDL : Below Detectable Level
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No. 4/1, Gandhi Nagar, Udayampalayam, #(
Since 2010 Chinnavedampatti (Po), Coimbatore - 641 049. %-ﬁ;
EN-PROTECT Phone ; 0422 - 2665602 Mobile : 09443§ 21604, 98432 21§04 {6 %
ENGI NEER S Email : enprotectengineers@gmail.com, mfo@onprotoctengmeers.com NABLA;&% ”
LIVE WITH NATURE Waebsite : www.enprotectengineers.com

TEST REPORT page 1/1

REPORT DATE : 21.08.2022

/\ EN-PROTECT ENGINEERS | @%\’ ﬁg"ﬁ,}ﬂ;

REPORT NO : EPE/958/2022
M/s. UNICAST ALLOYS (P )LTD .,
S.F.N0.98/1D,100 & 101 Part,
ISSUED TO, Kurumbapalayam Village ,
Pollachi Taluk ,
Coimbatore - 642 002.

Sample Description : Ambient Noise Level - Day Time Sample Code : EPE : 2559-2563
Monitoring On : 17.08.2022 Commenced On : 18.08.2022
Instrument Used : Sound Level Meter ( LUTRON - DSL 4010) [S1. No: Q670216
DAY TIME
SL.No. NAME OF THE LOCATIONS —
Minimum.dB (A) Maximum.dB (A)
1 North West Side of the Unit 56.8 58.2
2 West Side of the Unit 51.6 54.7
3 South West Side of the Unit 55.8 60.2
4 Near Main Gate 57.4 59.1
5 Near Workers Quarters 52.4 55.5
— < End of Report >
Permissible Limits for Noise Level in dB (A) at Ambient - Day Time
*TNPCB Standards ( Industrial Area ) 75.0
*Reference Method EPE/SOP/NL/O1

For EN-PROTECT ENGINEERS,
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Verified by,

-PROTECT ENGINE

Authorized Signatory,
( K. Balamurugan )
Quality Manager.

Note : The test results relate only to the items tested.The test report shall not be repoduced anywhere except in full or part format without the permission of the laboratory.* Marked is not under
the Scope of our Accreditation. Retention period of test itern is not more than 15 days from the date of issue of the test report unless specified by the customer.
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COUNSEL FOR 18T & 280 RESPONDENT
BEFORE THE NATIONAL GREEN

TRIBUNAL (SZ) CHENNAI

Appeal No. 36 of 2022

INDEX TO TYPED SET OF
PAPERS FILED
BY 1st & 204 RESPONDENT

M/s.R. BHARATH KUMAR
(Ms.1232/1993)
V.AYYAPPARAJA (Ms.412/2001)

Counsel for 15t & 21d Respondent
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